P.A.C. No. 333

PUBLIC ACCOUNTS COMMITTEE
(1971-72)

(FIFTH LOK SABHA)

FORTY-FIRST REPORT

[Appropriation Accounts (Civil) 1969-70 and Report of

the Comptroller & Auditor General of India for the

year 1969-70, Central Government (Civil) relating to
the Ministry of Works and Housing]

LOK SARBRA SECRETARIAT
NEW DEILHI

A[’ﬂ]. 2 (:‘I'l(”!l'd. 18G4 (Naka)
‘ Jjg, ? ﬁ"*) /LM Price © Rs, 114
L2



LIST OF AUTHORISED AGENTS FOR THIL SALE OF LOK SABHA

SECRETARIAT PUBLICATIONS

Poona-4,

88, Dufl Lane, Calcutta-6.

SI. Name of Agent Agency  Si. Name of Agent Agency
No. No. No. No
ANDHRA PRADESH {2, Charles Lambert & Com- kit
pany, 101, Mahatma
1. Andhra University General 8 Gandhi  Road, Opposite
Cooperative  Stores Ltd., Clock Tower, Fort,
Waltair (Visakhapatnam) Bombay.
2. G.R.Lakshmipathy Chetty 94 13, The Current Book House, &Y
and Sons, General Mer- Maruti Lane, Raghunath
chants and News  Agents, Dadaji Street, Bombay-1.
Newpet, Chandragiri, .
Chittoor District, 14. Deccan BRook Stall, Fer- 63
guson  College Road,
ASSAM Poona-4.
3. Western Book Depot, Pan 715, M. Usha Book Depot, 5
Bazar, Gauhati. 585/A, Chira Bazar, Khan
tiouse, Girgaum Road,
BIHAR Bombay-2 BR.
4. Amar Kitab Ghar, Post 37 MYSORE:
Box 78, Diagonal Road,
Jamshedpur. 16. Mjs. Peoples Book House 1
X Opp. Jaganmohan Palace,
GUJARAT Mysore-1,
5. Vijay Stores, Station Road, s RAJASTHAN
Anand,
17.  Information Centre, in
6. The New Order Book 63 Government of Rajasthan,
gﬁ"ﬂgz:gad_f“” Bridge, Tripolia, Jaipur City.
UTTAR PRADESH
HARYANA ‘
18. Swastik  Industrinl Works, 2
7. Ms. Prabhu Book Service, 14 q:; . ‘Ho]j Street, Mgcn:(
Nai Subzimandi, Gurgaon City.
(Haryana).
! 19, Law  Book Company, 4»
MADHYA PRADESH Sardar Patcl h?lar:z,
Alluhabad-1.
8. Modern Book House, Shiv 3 tluhabac
Vilas Palace, Indore City. WEST BENGAL
MAHARASHTRA 20. Granthaloka, 5/1, Ambica ¢
Mookherjee Road, Belgha-
9. M/s. Sunderdas Gianchand, 6 ria, 24 Parganas.
601, Girgaum Road, Near
Princess Street, Bombay-2. 21. W. Newman & Company 44
L., 3, Old Court House
10. The International Book n Street, Calcutta,
Housc (Private) Limited,
Lane, Mahatma 22. Firma K.L. Mukhopadhyay 82
Gandhn Road, Bombay- 6/1A, Banchharam Akrur
Lane, Calcutta 12,
11, The International  Book 26 .
Service, Deccan Gymkhana, 23.  Mfs. Mukherji Book House,




CONTENTS

PAGES

CORRI GENT'A TO THZ 41ST RIPORT OF TH3 P.4.C.
(FIFTH LOK SABHA) PRESENTAI TO LOK SiBHA ON

head

copies placed

in

would have to
be dismantled

paragraph. The
Secratary,Ministry
of Works & Housing
stated¢ that
Council

machines

Loose

what was wrong

return
maintained
1.104. The Comi-

The Pressas ttee were given
«+..Tegular to unferstand

21.4.1972.
page Parg Line For
(1) - 2nd Trom copiles
' bottonm in
14 l.27 17 have t-
be dls-
manteled
17 1.36 6 parazraph,
that
23 1.47 6 Comcil
24 1.54 8 machine
26 1.62 6 Loos
31 1.83 8 what
wrong
33 1.89 2 returns
34 1.91 3 maintain
; 438 - e 14 101030
47 S.No., 7 2 with
Col. 4
3 measure
52 S.No.27 3 returns
Col. 4

by audit that
the con-
within

measuras
retumn

* Not prinied (One cyclostyled copy fsid an the Table of the House and five copies in

Parliament Library).
15127188 72



CONTENTS

PAGES
COMPOSITION OF THE PUBLIC ACCOUNTS COMMITTEE (1971-72) (iif)
INTRODUCTION .. . e . .. . .. v)
REPORT—Ministry of Works and Housing .. .. . 1
Id
APPENDIX

Summary of the main conclusions/recommendations of the

Committee o .. .. . .. . .. 46

PART-—11*
Minutes of the sitting held on 27-8-1971 (F.N.)

Minutes of the sitting held on 19-4-1972 (AN

PAR 1M L AUARY
(§ 6. v et G 3O,
Crovenit 8% “uin T
A M B66t9 (Z).
TR 2. 6.\,1.3,,. .

*Not primed l().;;c eyclosivled copy laid on the Table of the House and five copies in
Parliamenst Library).
1127188 72



PUBLIC ACCOUNTS COMMITTEE
(1971-72)

CHAIRMAN
Shri Era Sezhiyan

MEMBERS
Shri Bhagwat Jha Azad
Shiimati Mukul Banesji
Shri C. C. Desai
Shri K. G. Deshmukh
Chaudhari Tayyab Husain Khan
Shri Debendra Nath Mahata
Shri Mohammad Yusuf

Shri B. S. Murthy
Dr. Laxminarayan Pandeya

© ® P e wN

=3

t3

Shri Ramsahai Pandey

t

Shrimati Savitri Shyam
Shri Vijay Pal Singh
Shri G. Venkatswamy
15. Shri Ram Chandra Vikal
16. Shri S. B. Bobdey
17. Shri B. K. Kaul
*18. Shrimati Vidyawati Chaturvedi
@19. Shri Jagdish Prasad Mathur
20. Shri Thillai Villalan
21, Shri Shyam Lal Yadav
#22. Shri Sheel Bhadra Yajee

R @

SECRETARIAT

Shri Avtar Singh Rikhy—Joint Secretary
Shri B. B. Tewari—Deputy Secretary
Shri T. R. Krishnamachari—Under Secretary

*Ceased to be member of the Commitiee consequent on retirement from Rajya Sabha
wel. 241972,

@Declared elected (o the Committee on 3-6-71 vice Shri Niranjan Verma resigned.
iii)




INTRODUCTION

I, the Chairman of the Public Accounts Committee as authorised by the
Committee, do present on their behalf this Forty-First Report of the i
Accounts Committee (Fifth Lok Sabha) on Appropriation Accounts (Civil)
1969-70 and paragraphs relating to the Ministry of Works and i
included in the Report of the Comptroller and Auditor General of India for
the year 1969-70, Central Government (Civil).

2. The Report of the Comptrolier and Auditor General of India for the
year 1969-70, Central Government (Civil) and Appropriation Accounts
(Civil) 1969-70 were laid on the Table of the House on the 22nd June,
1971. The Committee examined paragraphs relating to the Mxmstp' of
Works and Housing at their sitting held on the 27th A 1971 (FN.).
The Committee considered and finalised this Report at their sitting held on
the 19th April, 1972. Minutes of these sittings form Part 11* of the Report.

3. A statement showing the summary of the main conclusions/recom-
mendations of the Committee is appended to the (Appendix). For
facility of reference these have been printed in thick type in the body of
the Report.

4, The Committce place on record their appreciation of the assistance
rendered to them in the, examination of these paragraphs by the Comp-
troller and Auditor General of India.

5. The Committee would also like to express their thanks to the officers
of the Ministry of Works & Housing for the cooperation extended by them
in giving information to the Committee,

New DELui : ERA SEZHIYAN,
Aprit 20, 1972, Chairman.
Chaitra 31, 1894(S). Public Accounts Committee.

*Not printed, (One cyclostyled copy 1aid on the Table of the House 2~ d five copies
placed in Parlisment Library). )
v)



MINISTRY OF WORKS AND HOUSING

GOVERNMENT OF INDJA PRESSES

Audit Paragraph

1.1. The working of the Government of India Presses was last reviewed
in Section XXV of Audit Report (Commercial), 1966. Thc sugcwdmg
paragrapl;s"dcal with activities of the Presses up to the period endiug 31st
March, 1970. ' ‘

The printing jobs of all the Departments of the Government of India,
including Defence, Railways and Posts and Telegraphs arc executed prima-
rily through 14 Goveérnment Presses under the administrative control of the
Chief Controller of Printing and Stationery.

The 4th Five Year Plan cnvisages the setting up of new presses and
expansion of the existing presses as follows :—

(a) Setting up of 3 Text Book Presses at Mysore, Chandigarh and
Bhubaneswar (The Press at Chandigarh is likely to go into
%roduction by the middle of 1971. Presses in and

hubaneswar are likely to be commissioned early in 1972).

(b) Expansion of the printing capacity of a few Presses.

[Sub-paragraph 1 of paragraph 74, Report of the Comptrolier & Auditor
General of India (Civil) for the year 1969-70.]

1.2. The Committee desired to know the details regarding the provi-
sions made in the Fourth Five Year Plan for augmentifig printing capacity,
the allocation thereof and the expenditare incurred so far. The informa-
tion furnished by the Ministry in this regard is reproduced below :

“This Department submitted an ambitious scheme amounting to
Rs. 3326.61 lacs for the Fourth Five Year Plan; against which the Planning
Commission allocated Rs. 800 lacs. The following items included in the
original Fourth Five Year Plan proposals could only be taken for execution
during the plan period due to the above cut :

A. Continuing Schemes

1. Govi. of India Press, Koraly .. .. .. - .. 9675 lacs
2. Govt. of India Press, Ring Road, New Delhi .. .. .. 168-00
3. Resiting of Govt. of India Press, Hastings Strect .. .. 5264
4. (8} Expansion of Govt. of India Press, Nilokheri .. .. 106-88
(b) Strengthening of capacity of Gowvt, of [ndia Presses, Faridabad,
Santragachi, Nasik and Aligarh .. .. .. 3-61
{¢) Strengthening of capacity of Govt. of India Presses, Nasik,
and Minto Road, New Dethi .. . . .. .. 5100
B. New Schemes
5. Soecialised machines e .. . ve .. 5886
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*6. Augmenting the capacity of Presses for printing Arm

books and f TV T LTI TR - L | I .
*7. Setting up of w Présses ARt %%2-29} 18729
8. Housing facilities (Coimbatore mcludcd) .. .. .. 50-00

9. Additional accommodation for chlonal Stati :onery Depot, New
Delhi .. .. .. .. .. .. 2500 .

780000 lacs’

The original sal contqnned schemes for settin up (1) Bnok Press
for Army Iﬁeadqﬁg:rs (2) Forms Press for Agrmg uarters;
(3) Press for Hindi Printing; (4) Science Press and (5) Six addmonal Forms
Pmsosandm)m ometoRoadBte After providipg the
mumsof, , only Rs. 187.2 lacs as availal for se
schemes, . n(z decations wcrc iven seiting ':E for
Hindi Pnntmg an ence Press. taneously along, wi m;tind ndeta~
tion- of scmngfug; Hindi Press the qucstanlgt; c::k;xpandmgAthe i Pnnt-
c ty o e Presses was R, up
enxfsn:?govemment ma Presses were asked to procure i-ﬁndn
pments The m%mstum of setting up a Science Press was gone into
it Was dedmameatmgimdundctthe
of Works ahd Housing thit the Cabinet
er&heir earlier’ decision with regatd to the setting
u of a Scienoe Press—whether under the admimistrative control of Chief
Control!cr of Printing and Stationery or the C.S.LR,, who is the major
indentor, an autonomous body. However, as in the case of Hindi printing,
existing Presses have Been asked to procure the special type characters so
that almost all the Book Presses could by and large undertake the printing
of scientific and technical publications.

“Out of the total of Rs. 8 crores, a sum of Rs. 175.74 lacs was car-
our disposal by that Department for augmenting our Forms printing capa-
city to meet their increasing demands. With the combined avanlablhty of
Rs. 200 lacs plus the balance of Rs. 187.29 lacs from out of our sllocation,
this Department is contemplating to introduce the following new schemes
as part of the Fourth Five Year Plan :

{i) Expansion of Forms Wing at thc Government of India Press at
Nasik and setting up a Forms Wing to the Coimbatore Press.
(ii) Setting up Forms Press in Assam Region.
(iii) Setting up a Book-cum-Forms Press near Delhi complex.
(iv) Adding an Offset Wing to Faridabad Press.

“Out of the total of Rs. 8 crores, a sum of Rs. 175.74 lacs was ear-
marked for building purposes, Rs. 153.97 lacs for Plant and Machinery and
Rs. 283 lacs towards other charges on schemes already approved. The
balance amount of Rs, 187.29 lakhs carmarked for setting up new presses
as detailed above is to be allocated to various Schemes under consideration.

“Other charges are mainly establishment charges, depreciation, stores
etc. required for the day to day running of the Presses,

“The expenditure on the building part was borne out of the budget
allocation of Central P.W.D. Procurement of Plant and Machinery and
. the payment thereof are handled by different organisations; and at times
book adjustments are made very late by the Accounting Offices, such as
India Supply Mission etc.
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“Yearly outlay, Planning Commission allocation and Expenditure
adjusted are given below

Yests - Outlay Allocated by Expenditure
: Planning
Commission
1967-68 e e — ’ —_ 96 -38¢
1968-69 . .. .. .. 198 -54 113 48 46-80
1969-70 e e 126 54 12231 5538
1970-71 ce e e 12513 9936 95-42
1971-72 e e e 17108 150 00 498
(in thice
months)
. 298 96
. , Lakhs
*G.LP,RingRo&d] .. .. .. .. .. 3B-15
Rositing .. .. .. .. .. . . 52-76 .
Nbokhbei .. .. .. .. .. .. .. 300
Koratty .. .. .. .. .. .. .. 1-62
Coimbatore . . .. .. . .. 025
: 9638
“This Depattment has, however, requested the Central PWD and also
the Managers of the Government of India Presses to coflect and commu-

nicate the expenditure on all the above three main heads year-wise.”

1.3. The proposed expamsion of the existing Presses is stated to be
based on the necessity of bridging the gap between the apticipated demand
and the existing capacity as assessed in 1968 in respect of ;

(1) General Printing;

(2) Increased requirements of publications, training pamphiets and
forms required by the Army Headquarters; ‘

(3) Hindi Printing resulting out of enactment of the Official
Languages Act;

(4) Printing of Scientific journals;

(5) h:l%reasing demand for forms required by the P&T Department;
a

(6) Manufactured stationery such as Envelopes, Registers etc.

*According to the records produced to the Chief Auditor, the figures of Outlay and
Planning Commission aflocation were as follows :—

Outlay AHocation by
Planning
Cemmission
' (Rs. in lakhs)
1967-68 .. . .. . .- .. .. 298 00 298 00

:g-;g e e e 193254 163 54
9§ S R 2% 00 13672
wen .. . L. 124-30 9956
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1.4. The need for having new presses was based inter-alia on :

(1) the switch over to Hindi and the gradual increase in Hindi
work; i

(2) the contemplated policy of Government to make English also
as an associated official language beyond 1965 which meant
that for some years to come everything that is printed in English
may have to be printed both in English and Hindi;

(3) the likely increase in printing demands as a result of the all
round development activitics of the country.

1.5. As regards the threc new Text Book Presses proposed to be set up
during the Fourth Five Year Plan, the Chief Controller of Printing and
Stationery informed the Committce that “the Chandigarh Press, Mysore
Press and Bhubancswar Press arc the three presses gifted by West German
‘Government to the Government of India throu% the Ministry of Education.
‘We are only asked to handle these presses. ese presses will print only
text books for adjoining States of these threc places.  Actually, it is not
our project. We are contributing only buildings and their da{ to -day
‘runping.” Tn a note submitted to the Committce, the Ministry had further
stated as follows : :

“The West German Government offered to sct up three printing presses
in India for producing school text books. The final agrecment was s
between the Federal Republic of Germany and the Government of India in
1967. The threc sites eventually selected for locating thesc Presses arc
‘Chandigarh, Bhubaneswar and Mysore,

“Amongst the three projects, the Chandigarh Project is now almost
ready as the building for the Press was available from the Chandigarh
Administration and could be commissioned quickly after some additions
and alterations,

“According to arrangements arrived at with the West German authori-
ties, printing machinery and cquipment supplied for the Text Book Presscs
is to be crected by the West German engincers to be sent to India. Onc
-of these cnginecrs arrived at Chandigarh on 30th July, 197). Another
engineer for the Process equipment is expected to arrive shortly. It will
take nearly 8-10 weeks to complete erection of both printing and 8
machinery. Due to late arrival of West German erectors, rescheduling of
the commissioning of the Press from middle of this year to October/Novem-
ber 1971 has become inevitable. The crection work is continuing.

“The Text Book Presses will print text books on behalf of the States in
which they are located as well as neighbouring States. The administration of
these Presses will be with the C.C.P.&S. although the budget allocation cic.
‘will be done by the Ministry of Education.”

1.6. The Committce wanted to know whether, with the sciting up of
new presses and expansion of the cxisting presses during the Fourth Five
Year Plan as cnvisaged, the Government presses would be in a position to
cope with the entire printing work of the Government Departments. The
Ministry replied in the negative.

. . 1.7. The Commitice were informed during evidence that Hindi Plinhnf
jobs were being done in the Faridabad and Ring Road (New Delhi
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Presses and that the available capacity was not enough to meet the require-
‘ments., .

- 1.8. Asked as to whether the need for printing work in Hindi had been
assessed and what steps were being taken to augment the Hindi printing
capacity, the Ministry stated in a note subsequently furnished that it had
not been possible to assess the quantum of work in Hindi printing as the
indentors were not in a position to furnish the same and that steps had
been taken to augment the capacity of Hindi printing in the Government of
India Presses on the basis of approximate assessment as under :

Hindi Printing capacity in pages
: ‘ per day
Name of the Press o

—— Total
Existing Additional
Required
Govt. of India Press, Minto Road,
© New Dethi .. .. .. 120 160 220
Govt. of India Press, Faridabad 80 0 130
Govt. of India Press, Ring Road,
New Delhj . 75 125 200
. st Wing at Govt. of India Press,
" Faridabad .. .. - .. .. nil . 100 100
650 pages

1.9. It was stated that the above capacity was being attained by (i)
adding Hindi composing equipments to the existing presses and (ii) by
adding additional composing machines to the Ring Road Press, New Dethi.

1.10. The Committee observed that sometimes difficulties were expe-
rienccd in getting parliamentary printing jobs done in time. In this con-
nection the Committee drew attention to the recommendations of the Esti-
mates Committee contained in their 83rd Report (Fourth Lok Sabha) and
wanted to know the present arrangements for printing parliamentary papers
etc., the inadequacy thereof and the steps taken to augment the capacity to
ensure timely completion of parliamentary jobs. In a written reply, the
Ministry explained the position thus :

“At present the pasliamemt work consists of the foflowing :—
1. Sessional Papers.

2. Debates of both the Houses—Original Version and Summarised
Translated Versions/Hindi Versions.

3. Bills,
4. Reporis of various Committees.
S. Miscellancous jobs emanating from the Parliament Secretariats.

“The approximate total volume of work of all these items comes 0
81,000 pages in English and 77,000 pages in Hindi. At present the
Goverament of India Press, Minto Road, is printing in addition to the
Sessional Papers and some of the Parliament jobs, regular jobs of other

such as Garette of India Part Il and its Sections, Gazette
Extraordinary, Budget Documents, Services Instructions, Air Force and
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Navy Orders, Delhi Gazette, Supreme Court Judgments, ad hoc publications
of ‘\r.v);riqus Ministries required t% be produced on tight time scggdules etc.
As decided by Governmetit on the basis of the récommendation of the
Estimates Committee, steps have already been taken to .off-load - ]
jobs and' other non-parliamentary itéms from the Minto Road Press i a
&iaﬁw programme. The Army Instrgctions, Air Force and Navy Oiders,
i Gazefte, sensitive portions of the budget documents, Supreme Court
Judgments, etc., are being withdrawn. from that Press in order to esabls the
Minto Road Préss to-tackle the parliamemary jobs inore effoctively. The
question of off-loading further items is also under active consideration, In
this connection, it is also pointed out that at the moment due to lack of
capacity in the Minto Road Press and to avoid undue delay in the supply
of printed copies, debates of the two houses in both the versions a
Hindi Synopsis Supplementary Synopsis of both the Houses are being got
printed through privaté printers. In addition to this, some of the Reports of
the financial Committees, Indices of Lok Sabha, Hindi Bills, Journsl of
Parlidmentary Infofination etc. are being got printed through other Govern-
meat of India Presses.

“2. The actual output of the Minto Road Press as taken % thé, pre-
vious year’s performance is 1,20,000 pages in English and 31,000 p: in
Hiodi. Recently, a Reprographic Unit consisting of 6 LBM. 1
writers has been added to the Press. On the basis of its assessed capacity
of 100 pages per day, this will add to the existing capacity of the Minto
Road Press about 26,900 pages in Hindi per annum. Taking this also intor
consideration, the total capacity works out to 1,20,000 pages in English and’
57,900 pages in Hindi in the size Royal Octavo.

“3, Thus, even with the addition of the Reprographic Unit, while the
English setu;;f capacity will cover the requirement of the workload emanat-
ing from Parliament, the Hindi capacity falls short by about 20,000 pages
in royal octavo. The total workload in respect of the Gazette of India,
Gazette Extraordinary printed in this Press is estimated at 14,000 pages in
English and 10,000 pages in Hindi. The non-classified portion of the
B [-ﬁ: documents will be roughly 4500 pages in Eunglish and 1500 ﬁagcs
in Hindi. Since these items will have to be continued in the Minto Road
Press partly due to non-availability of capacity in any other Press aond
g:;ﬂrﬂy to utilise the available English capacity, the entire Hindi work of

iament cannot be undertaken in the Minto Road Press. The total
workload of Parliament jobs, Gazettes, Gazette Extraordinary and Budget
works out to 99,500 pages in English and 88.500 pages in Hindi. The net
shortfall in terms of Hindi oapacity, therefore, comes to roughly 30,000
pages in royal octavo. The Minto Road Press should be able to tackle
the remaining items of the Parliamentary jobs provided the flow is uniform
throughout the year and reasonable time is given for exccuting the jobs.

Docmﬁénu.:ﬁc.mmﬁeupeciallydm'tho . Session. In view

of this, excepting in the case of Sessional Papers, mmﬁ bound to be
&\e cm;f, some of unmm:me I.:;:xu m&t«%

periods and also the size of the Press will become more unweildy.”
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1.11. The Committee find that as :‘li?'o'l‘n'th Plan allnc;t:o;‘;f
Rs, 800 iakbs the expenditure incurrod ; t two years of the Pl
periods was only Rs, 150.80 lakhs representing 18.85%. - Further there has

been heavy shortfall in expenditure against the Planning Commission’s
‘allocation - during  the 1969-70, expenditure being Rs, 55.38 lakhs
agaiost the allocation of Rs, 122.31 Iakhs (Rs, 136.72 lakhs according to
Andit). The Committee would, therefore, like to know the reasons for the
slow progress in implemen.ation of Plan schemes. They, howcver, bope
that the departmental machinery would be geared up to reach the Plan targets
by having a schemewise control in the remaining years so thai the printing
capucity may be augmented by the end of the Plan as expected.

1.12. The Committee were informed (hat even with the setliug up of new
presses and expansion of the existing ones during the Fourth Plan period the
Government of India Presses would not be in a position to meet the printing
requirements foily. The Commiitee have deali with the question of im-
proving the performance of the Pres<es in she following section of this Report.
In order to have an opfimum utilisation of the existing capacity, the Com-
mittce would also like .0 urge Government to consider the possibility of
introducing additional shift in all the Presses ensuring availability of sufficient
traincd operators.

1.13. The existing Hindi printing capacity is only 273 pagzes per day
which appears to be far too inadequate. 1t is surprising tha: Government
are unable (o assess the quanfum of work of Hindi priniing as the indentors
ure s'afed to be not in a position (o furnivh the relevant stativtics, In the
absence of such an assessiment the contempia'ed additional capacity of 375
pages per day was being done on an ad-hur basis.  The Comerittee desire
that the difficuliles cxplained in this regard should be looked into and a
realistic assessment made of the requirements for printing in Hindi so that
printing facilitics can be augmented accordingly and in time.

1.14. The Committee note that following the recommendations of the
Estimates Committee, steps are being taken fo off-load non-Parliamentary
items of work from the Minto Road Press to enable it to tackle the Parlia-
mentary jobs more effectively. However, the Committee would like 10 be
informed of the target date fixed to achieve this objective. The Commiitee
desire that dependence on outside Government Presses angd privale presses
to pet Parliamentary jobs (incloding Parliamentary debates) printed should
be eliminated as early as possible. They are, however, concerned to learn
that even with the addition of the Reprographic Unit at the Minto Road
Press the Hindi capacity falls short of requirement by 20.000 pages in roval
octavo, The Committee hope that the Hindi capacity of the three Govern-
ment of India Presses in the Delhi complex would be suitably avgmented
before long,

1,15, At present serious delays do occur in printing of Parliamentary
Committee Reports and it is not uncommon that they are presented in cvelo-
stvled form. It Is disturbing to the Committee that Government have not
ruled out “gome delav” in future also. The Commiltee need hardly stress
that afl Parliamentary work should be undertaken on a priority bask by
making provision for the optimum demand. Any swrplus capacity in the
Press during lean periods may be made available for Government work.

1.16. The Committee find that the debates in Lok Sabha and Rajva Sabha
(Original and Translated version) are being got printed from ontside presses.
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Thepthungofodgimlversionandmshtedvmionofmukelm
and a half months on an average. The Comumittee understand that some
yenrsagowhenthehrlhmentarvbebﬂeswerebeingpmmdhm-
ment of India Press, Minto Road, New Delhi, the Debates used to be printed
within ten days. The Committee are conﬁdentthatihheeqndtyh)ﬂnm
Road Press is used exclusively for parliamentary ‘'work, as it is

possible to prﬁndebatmwithhtendaysundwnh paﬁemud
eﬂortbr them out within 2 week or less in the inferest of giving wider
publlcaly to authentic version of debates.

1.17. The Committee attach importance to the above recommendations
and would like to know within three months from Government coucrete
measures taken in implementation and realisation of these objectives.

=

Production performance

Capacity and out-turn

Audit Paragraph

1.18. The annual printing capacity of the Presscs as estimated by the
Technical Officers of the Department in March, 1968 on the basis of 1.8
shifts per day and the actual out-turn during the last 5 years is compared
below ;—

S. Name of the Annual Actual output
No. G. I Press printing Remarks
capacity 1965-66 1966-67 1967-68 1968-69 1969-70

{No. of Impressions in Crores)

1. K. S. Roy Road,
Calcuta .., . 6-85 506 452 4-59 S-02 527

2. Simia .. .. 364 299 307 322 37 27
3. Rashtrapati Bhavan
New Dethi .. .. 0-s7 057 05l 034 026 0-26 Capacity on
single shifr
basis
4. Aligarh .. .. 1965 1442 1247 15'54 1442 119
5. Minto Road. New
Dethi .. .. 15-38 523 464 4-51 3-68 1-60 Capacityon
18 shifi
basis, but
the Press
operaics
over 2
shifts
6. Temple Street, Cal-
cutta .. o 12443 1073 1015 900 920 R-62
7. Nilokheri .. .. 400 38 39 3.83 363 381
8. Nasik Road .. 20460 12406 12-TH 0 13471 1190 1161
9. Faridabad .. .. 634 5-30  5-5§ 4-67 464 469
10. Santragachi .. 2507 1165 1064 1266 1393 {)-05

11, Gangtok .. .. 1-18 115 124 1-19 ﬂ‘}f N

o e i 2 L 0 G e s s e ot <
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1 2 3 4 5 6 7 8 9

12, Coimbatore 814 394 429 333 247 249 Capacityon
single shift
basis

13. Koratty .. .. 402 065 245 267 208 Capacityon
single shift
basis. Pro-
duction sta-
ted from
Oct  1966.

14. Ring Road, New
Delhi . .. Not available .. .. .. 104 Nucleus
production
commenced
on 15th Ap-.
ril, 1969.

It will bc scen from above that the actual output in respect of the
New Delhi (Minto Road), Nasik Road, Santragachi and Coimbatore-
Presscs was far below the annual printing capacity assessed by the
Technical Officers. It was also noticed in Audit that at Simla, Aligarh,
Nildkheri and Faridabad Presses, various machines remained idle for
considerable periods becausc of mechanical defects, want of paper and
sparcs and absence of operators, thereby causing heavy shortfall in pro
duction.

The Ministry have stated (December, 1970) as follows :—

P .The capacity as worked out in 1968 couid at best be regarded
as approximation against which the actual output should be measured. The
defermination of capacity of a Press is an intricatc process, involving
scveral variable factors. The exercisc done in 1968 should be viewed as
the first serious attempt to assess the capacity of the Presses which would
be subject to revision on the basis of data generated in the Presses, rather
thun as a rigid yardstick mercly to measure their performance.”

In para 2.33 of their Sixty-Third Report (Third Lok Sabha—Novem-
ber, 1966), the Public Accounts Committee had stressed the need for
serious attention being given to the task of laying down a uniform and
scicatific method of working out the installed capacity and its actual utili-
sation in the various Government Presses with a view to having an effec-
tive control over their working and utilisation of the capacity.

. _The action taken by the Government in this direction which was
intimated to the Committee in November. 1967, and the progress made so.
far, is indicated below :—
Action taken Present position
fa} A tentative formula was being tested against On the basis of the tentative formula
the mechanical efficiency of the various ma-  necessary data was collected and the rated
chines installed. capacity of the various Presses as given
in the table of sub-para (i) above was.
worked out by the Technical Officers
(March. 1968)
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Action taken Present position

(b) Statistics about the actual output of various A Productivity Cell has been set up in
machines was being collected and the data  September. 1970 to take up the evaluation
would be analysed and correlated to arrive of the performance level and determination
at ths final formula on the basis of which in- of capacity of the Presses.
stalled capacity could be worked out. For
the evaluation of data a ProJduciivity Statis-
tical Cell in the Office of Chief Controller.

Printing and Stationery was proposed 1o be
st up.

{¢) A detailed survey of Government of India Government have accepted the 1ecomi-
Press. Faridabad was proposed to be con- mendations of the Natiopal Froduanivity
ducted through National Productivity Cou- Council contained in their reypoi ¢ May,
ncil. A team of Officers was to be deputed to 1969 . According to Productivity Ceuncil.

the spacialists of the National Productivity implementation of the varicus ccon men-

Council as under study. These ofticers would  dations will reduce cost of preducticn by

thereafter conduct a work study of other 45-5%, resulting in an annual saving oy

Governmant of India Presses. Rs. 42 lakhs.

Detailed studies in respect of  Photo
Litho Prevs, Delhi and the Founs Fioss,
Aligarh are proposed 10 be takon up in Lar-
.mry, 1971,

[gubpam"mph "(A) of paragmph 74. Report of the (,omptrulh.r and
Auditer General (Civil) for the vear 1969-70}

1.19. The details of actual outturn of the Presses during the  oar
1970-71 as furnished by the Ministry are givcn below ¢

Auu.ll « u:r.
(No. of impres-
\xons in uo.cs)

Nam: of the Pross

—

e Al S SR VPR
. = .
<

1. K.S. Rrv aad (Al«.utta .. .. . .. .. .. 539
2. Simla .. 268
3. Rashtrapau Wu\.m,, \u\ qu 027
4. Aligarh . .. .. 1.4 4%
5. Minto Road, Ncw Dc!h: 1.0
6. Temple Street, Calcutta .. . T3k
7. Nilokheri .. . . .. 58

8. Nasik Road
9. Faridabad
10. Santragachi
11. Gangtok
12, Coimbatore
13, Koratty ..
4. ng R uJ \’ev. Ddhl

1.20. According to the verification done by the Chief Auditor, New
Delhi, the uctual fipures of output in the Aligarh  and Temple  Strec.
Calcutta Presses were 14.38 crore impressions and 7.42 crore impressions

respectively.
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1.21. The Committec desired to know why the actual output 1n the
Minto Road (New Delhi), Nasik Road, Santragachi and COIQ)batorc
Presses during the past six ycars upto the end of 1970-71 was persistently
far below their capacity as assessed in 1968 and what steps were being
taken to improve the situation. In reply, the Ministry intimated the fol-
lowing in a note submitted to the Committee :—

“The annual printing capacity of Presses as asscssed in 1968 was
based inter-alia on certain assumptions regarding machine hours available
for production, make-rcady time, ctc. as shown below :—

E‘ !P" T Make-ready time  Machine hours available for
production
Minto Road, New Dethi .. i 30% 1700 hours for day shift and 1500
Nasik - . .. .. 25% hours for night shift after allowing
Santragachi . .. .. 159, for daily and weekly machine
Coimbatore .. .. .. 25, cleaning time. absenteeism and

mechanical/electrical  stoppgages

“An analysis of the production data of the Presses for 1970-71 has
revcaled the position as under :

Minto Road, New Delhi : The proportion of make-ready time was as
high as 597.. The total machine hours available for production were
1481 for the day shift and 1204 for the night shift. A peculiar feature
of this Press is that it has to handle mostly short-run jobs as will be seen
from the break-up given below ;

1970.71)
Jobs u(;tb S00 cpic; T 4::5"»’,, o
Jobs upto S01-1000 copmes 207
Johs upto 100122000 copics : 13-1°

Johs above 2000 copics 20-8°,

“The pereentage of make-ready time is bound to be high, resulting in
reduced machine running time. and lower output.  Further. the machines
cannot run &t high speed in such short runs, which again affects output.

Government of India Press, Nasik

T_hc proportion of make-ready time was as high as 38.6°.. The totat
machine hours available for production were 1326 for the dav shift and
1214 tor the night <hift (1563 and 1326 respectively according to verifi-
cation done by the Chief Auditor, New Dethit, For book work, the break-
up of johs was ay under ;

Jobe up 1o SO0 copies N IR (3010 e
Fohs upto s01-1000 COpies ) WS 117 g0 e
Tobs upto 10012000 ¢onigs 1 TR
Jobs abave 2000 copivs . . 20 (2220
SAcsordiag €y vaciicating d e by the Chief Auditor, New Dethi. 777

I~L127Lss/72
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The proportion of short-run jobs was high.

Govermment of India Press, Santragachi

The proportion of jobs upto 500 copies was 41.3% in case of Registers.
and 38.8% in case of forms. The make-ready time was higher 17.5%
(15.7% according to verification done by the Chief Auditor, New Delhi)—
and machine running time lower.  The total machine hours available
for production were 1060 (1016 according to the verification done by
the Chief Auditor, New Delhi) for the day shift and 946 for the night
shift.

Government of India Press Coimbatore

The outturn in this Press rose during 1970-71 to 3.69 crore impres-
sions. The number of forms and the make-ready time were lower and
the running time higher. The total machine hours available for produc-
tion were 1431.

“A regular analysis of the production data generated in the Presses
is being made and the Managers of the Presses have been asked to take
steps to reduce stoppages and to raise productivity.”

1.22. Asked to indicate the specific reasons for the deterioration in
the performance of the Temple Street, Calcutta Press durin 1970-71
when compared to that of 1969-70, the Ministry stated at  “there
appears to be some discrepancy and a reference has been made to the
Press for elucidation.”

1.23. According to the Audit para the annual printing capacity of the
Ring Road, New Delhi Press was not available. The Committee, there-
fore, enquired whether the capacity of the Press had been assessed. The
Ministry submitted : “The question of formulation of a uniform and more
scientific basis for the assessment of capacity of the presses is already
under consideration. Pending finalisation of the matter, the capacity of
the Government of India Press, Ring Road, New Delhi has not been
assessed. A more reliable assessment can be made after the introduction
of the second shift for which recruitment has been undertaken.”

1.24. Elaborating on the lines on which the capacity of the Presses
could be fixed realistically and the performance assessed, the Secretary
deposed : “The capacity has 10 be assessed in terms of diffcren; processes.
First, there is the setting of the types. then there ig the production of proof,
then proof correction and then there is the running off of the copies. Now
when you say printing capacity, the two main items would be setting the
types and running the copies. If you want two jobs, each of 500 copies,
the work involved would be very much more than having one document
with a thousand copies. The capacity or the printing machines taken by
itself is not a correct complete criterion for executing jobs as it will also
depend upon the extent of load, cost on the setting up of the types and
other processes. . . .Briefly, T would like to submit that we are having the
matter under examination as to what would be a practical and helpful way
of setting the norms as a basis against which we can compare the perform-
ance. One way is 10 have a time series ie., whether we are doing this
year bettcy than we did last year, but if you compare it against a fixed
figure, which does not take into account the change in the character of the
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jobs, that would not be adequate. We feel that anothm' way of compar-
ing the performance would by way of costing, that is to say you measure
in terms of money, the value of the work done in all the departments,
because money is a common denominator and you can apply it to every
job. One requirement for that is to convert ali the customer relations
into commercial relations so that we prepare bills, we prepare costing ;gbs
and so on for every customer and that is in the process of being done.

1.25. The Committee desired to have details of jobs which remained
in arrears over a period of one year and above. The presswise details as
on 30 July, 1971, furnished by the Ministry are reproduced below :—

1. GIP,, Coimbatore .. . .. .. .. .. 162
2. GIP, Minto Road, New Delhi .. . .. .. . 36
3. GIP, Ring Road, New Delhi .. .. .. .. .. Nil
4. QIP., Gangtok .. .. .. .. . .. .. 6
5. GIP., Temple Street, Calcutta .. .. .. .. .. 168
6. GIP., Aligarh . .. .e .. .. ' .. 17
7. GIP., Nilokheri .. . . . . . 60
8. GIP,, Faridabad . e .. .. 182
9. GIP., Koratty . 21
10. GIP, Santragachi . .. .. . 248
11, GIP,Simla .. . . .. . . .. .. 73
12. GIP., Rashtrapati Bhawan, New Dethi .. .. .. .. 1
13. GIP, K. S. Roy Road. Calcutta .. . .. . .. 249

14. GIP,, Nasik .. . .. .. .. .. .. .. 436*
Total .. .. 2819

1.26. The Ministry attributed the delay in execution of printing jobs
the Presses to the following reasons :—

(i) Non-return of proof by the indentors in time and asking for
more than one proof;

(ii) Unrealistic time schedule indicated for proof and printed
copies in the case of voluminous jobs:

(iii) Over-riding priority given to urgent and important jobs:

(iv) Timed publications and periodicals at particular point  of
time intervene and acquire over-riding priority; further the
volume varies from issue to isuue;

(v) Certain jobs contain very heavy composing and marginal
printing and binding thus causing imbalance;

(vi) Non-availability of special characters and type;

(vii) Non-availability of paper and binding materials. The P&S
Department has been affected due to acute shortage of paper

for the past nearly 2 years which has resulted in a lurge
number of jobs being delayed with chain reaction.

*According to the observations issued by the Chief Auditor, New Dethi. to the Chief
Controller of Printing & Stationery, the jobs pending for more than cne year as en
19.6-71 in GIP., Nasik were as follows 1
Forms Wing v .. .. .. . .. 520
Main & P. L. Wing o . . .. . 221
L)

b

et
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1.27. During evidence the Committce enquired whether there was not
any imbalance between the composing and printing which kept the presses
idle resulting in lesser outturn. In reply, it was stated : “By and large,
the capacity of a printing press will depend mostly on the composing
capacity. As soon as the matter is composed, it would be printed. We
only print jobs entrusted to us. We do not have any standing matter as
such in most of the presses. So unless the composition is complete,
printing machines will have to remain idle. .. .There is reason for keeping
the machine idle for one hour or half an hour. Suppose we have to print
a book containing 100 pages, 40 pages of that book are ready as correc-
tions have been carried out. These have been put on the machine. We
expect another 20 pages or 30 pages which may be ready within half an
hour or 40 minutes. During that period we cannot put another work on
that machine since formes will have to be lifted. This has been happen-
ing in Delhi, Faridabad and now would happen in the Ring Road Press.”
Further, whenever a priority job came, the matter already composed
have to be dismanteled for it was difficult to take out the composed
matter in book printing. It was further stated that some of the presses,
especially in Delhi. Faridabad and Ring Road were having most of the
work of priority nature.

1.28. On being asked whether it was not possible to avoid the press
being kept idle because of the delay in the return of the proof of a matter
already composed. by feeding the machine in the mcanwhile by some ste-
reotype jobs such as forms etc. the Secretary stated that “this is certainly
something to be examined. But the difficulty is that it is only certain
presses which are specialising in printing  forms.  Actually, forms are
mostly done in four presses, this work is not normaly available in other
presses. But we certainlv can consider whether we could not reserve this
as something which can be fed on at idle time.”

1.29. According to Audit. the shortfall in production in the Simla,
Aligarh, Nilokheri and Faridabad Presses was duc to various machines
remaining idle for considerable periods. The statement below shows the

pcriods and reasons for which the machines in these Presses  remained
wdle :

S. Name of No of Period for
No. Press machines which re- Remarks
maijned idie
l ; = y e e e
I Aligarh i About 6 vears  Air compressor  which stopped
2 months (upto working on 30-1-1964 | was sent
31.3-1970) for repairs on 1-41-1968  This
was  receved buack in Apnl,
1970, but did not wark cven
after vepars,
2. Do. 2 Aboui § months  The machines went owt of order in

July, August, 1969 Order for
replacing  damaged  parts was
placed on 151970, These
were not received Gl 2K-5.1970.
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1 2 3 4 5
T ;l-l—g;;; 10 1,890 hours For want of paper.

4. Simla 12 » 4,064 hours For want of operatives,
5 Simla 6 967 hours For want of paper.
6 Faridabad 40 36.183 hours For want of operatives.
7 Do. 1 11 months Accident.
8 Do. 1 10 months Accident,
9. Do. 1 2 months Accident,

10.  Nilokheri 1 8 months) Mechanical defect.

1L Do. 12 5,964 hours For want of operatives.
2. Do. { 1st speil-4 months Mechanical defcct.

2nd spell-3months

1.30. According to the information furnished by the Ministry, there were
instances of machines remaining idle in other presses as well. The following
table brings out the position :

S.  Name of Press Name and number Date from * Reascns for
No. of machines which idling
idling
1. Minto Road, Printing Machine No. 8 1-9.1966 Mechanical  defect.
New Dethi Falcon

2. Gangtok Onginal  Heidel-berg 3.6-1967 Motor and starter
Cylinder Printing out of order and
Machine No. S8R9, is now reporied

to be beyond re-
pairs. Action for
procuring new
motor and starter

initiated,
3. Rashtrapati Chandler & Price platen 22.5.1968  Parts breken.
Bhavan, Printing Machine
New Dethi,
4. Santragachi Automatic  Vorwarts
Johanisherg  Printing 30-10-1968 Ficctrica! defects.

Machine No. 9

According to the verification done by the Chief Auditor, the correct date
from which machines remained idle in the Santragachi Press is 3-10-1968.
Further, the instances given by the Ministry indicate those instances only
vghcrc machines remained idle for about 3 years. Other cases have not been
given,

1.31. In a note submitted to the Committee, the Ministry explained the
efforts made to have the air compressor at the Aligarh Press repaired and the
present arrangement for repairs of machines in various presses as follows :—
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“Action for procurement of a new Air Compressor Pump was initiated
by the Government of India Press, Alj%gmh in the year 1964, but it ghd not
materialise due to acute shar of foreign exchange and non-availability
from stockists/suppliers within the country, Efforts were then made to have
it repaired in the Mechanical Branch of the Press but to no avail. Side by
side reference was made to all the sister Presses to find out if they could
spare one Air Compressor Pump for the Press.  The Presses were unable
to spare any Air Compressor Pump. Thereafter a dummy call was issued
on 24-4-68, No response was, however, reccived from indigenous supplicrs.
Subsequently, the original suppliers of the machines were contacted to give
full details of the Air Compressor Pumgeto enable procurement from abroad.
The firm, however, offered to repair the old pump and also offered a new
pump at a cost of Rs. 5,750 plus incidental charges.”

“The existing compressor pump was sent on 1-11-68 to the suppliers for
obtaining a repairs estimate. On receipt of firm estimate, necessary sanction
to its repairs was issued on 18-3-69 and order for repairs placed on the firm

on 20-3-69.”

“Administrative approval of Government to the purchase of a new pump
was accorded on 27-5-69 which was received in the press on 7-6-69.
Supply orders were placed on 18-6-69 but the firm informed that the pump
available with them had been sold out.”

“The pump was returned by the firm on 11-5-70 after repairs but it did
not work properly and again had to be sent to the firm on 25-11-70. It has
not been received back so far.”

“Efforts to purchase a new pump from indigenous source are being made
and as soon as the tenders are received the purchase will be finalised.”

“The maintenance of Printing Machines is being done by the Mechani-
cal Branch of the Presses concerned. Repairs to Electrical equipments are,
however, being looked after by the C.P.W.D. Since Air Compressor Pump
is a special equipment with which neither the Presscs nor the CP.W.D. are
hnlyhpon\'ersant, its repairs have to be attended to by the suppliers of the
machines.”

1.32. During cvidence the Committee enquired whether the Department
had adequate repairs facilities, the Secretary, Ministry of Works and Housing
replied in the negative and continued: “This is one of the points which was
referred to in a report by the expert team which went into the working of
the presses. They said that there should be a certain amount of expertise
attached to the Chicf Controlier who would help in this respect. Such an
arrangement does not exist, but this is one of the points under consideration.
It is certainlv an important matter. We are yet to consider that.”

. 1.33. The Committee appointed by Government in October, 1959 to go
into the question of Improvement in Quality and Economy in Production
in the Government Presses made inter alia the following recommendations
in their report submitted in April, 1960 :—

. “To reduce stoppages of machines to an absolute minimum, the Com-
mittee would recommend the immediatc augmentation of the existing
Mechanical Branches in all the Government of India Presses and the recon-
stitution of them into self-contained electricalcum-mechanical anits where it
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-should be possible to carry out all repairs except those which require specia-
fised engineering assistance.” '

1.34, Asked as to what action was taken on the above recommendation,
the Ministry stated that “the Chief Controller has already agreed to the
need for a cell of expertise in his office and necessary proposals are being
submitted by him to Government.”

1.35. Asked about the extent of loss of production suffered on account
of the non-functioning of the machines, the Ministry stated that no evaluation
of the loss of production due to idling of machines was dope in the case of
Minto Road (New Delhi), Gangtok, Rashtrapati Bhavan (New Delhi) and
‘Santragachi Presses as the operatives working on those machines were
invariably put to other productive work as long as the machines remained
idle. As for the other presses the Ministry estimated the loss of production
:that would have been obtained but for the idling of the machines as below :

Simla ‘
For want of operatives . . . . . . . . . 29%
For want of paper . . . . . . . . . . 6%
Aligark
For m:xchanical defects . .o, . . . . . . 35%
For want of papar . . . . . . . . . . 3%
Nilok heri
For machanical defacts . . . . . . . . - 246%
For want of oprratives . . } . . . . . . 2:8%
Faridabad
For want of opcratives . . . . . . . . . 15.8%
On account of accidents . . . . . . . . . 34%

1.36. Observing that want of paper also contributed to the machines
remaining idle for long periods, the Committee cnquired whether it was not
.possible to meet the shortage of paper and binding material experienced in
some presses by diverting the surplus stocks available with the others. In
this connection the Committee drew attention of the witness to sub-para
6(i)b) of the Audit paragraph, that a small unit had been set up recently
to review the working of the presses and added: “We have also recently
instituted a monthly re from each press which shows the arrears of jobs,
the stock of paper held and so on. We hope it will enable us to take action
-on these lines.” He further stated: “We hope to have a monthly rcview of
this which will also enabie us to effect improvements and to effect, perhaps,
transfer of staff from one press where it is in surplus to another press where
it is in short supply.”

1.37. In a note subsequently furnished, the Ministry stated that the fol-
lowing steps had been taken to ensure that output did not suffer for want of
Paper and operatives, ‘ .



18

“The question of non-availability of paper has been taken up with the
Ministry c;lf Industrial Developmen? and also with the DGS&D to ensure
regular and prompt supply of paper from the mills.”

“As regards operatives, it is expected that they will be available in time
(1) after completion of training under the Apprentices Act or Recruitment
through Employment Exchange, (2) by transfer of cligible operatives from
sister presses and (3) by altering suitably the eligibility criteria for promo-
tion where posts are filled by promotion.”

1.38. On being pointed out that machines in the Faridabad Press had
to remain idle for as Jong as 36,183 hours for want of operatives, the Chx_cf
Controller of Stationery and Printing explained that there was delay in
getting financial sanction for the staff required for the second shift, with the
result that commissioning of the second shift was delayed. There was also
difficulty in getting Hindi operatives. The matter was further explained in
a note subsequently furnished to the Committee as under:

“Consequent upon the decision of the Government to transfer printing
of Gazette of India from the Government of India Press at New Delhi and
Simla to the Government of India Press, Faridabad, it was decided at an
inter-Ministerial meeting on 28-9-62 that the printing capacity of the
Government of India Press, Faridabad, should be augmented to cope with
the additional work involved by running more machines in the second shift
of the Press. Accordingly a proposal for additional staff for running addi-
tional machines was mooted in November, 1962. Thereafter, the proposal
was considered by the Ministry in consultation with the Ministry of Finance
with reference 10 the Budget allocations and sanction for 339 additional
posts was issued on 18-3-63. and 10-4-63. The press started making
recruitment but in certain cases the posts remained unfilled for more than
¢ months on account of non-availability of experienced hands  within
the Press/through Employment Exchanges. Thus 52 of these posts came
within the purview of Ministry of Home Affairg  Standing Orders  con-
tained in their O.M. dated 10-2-64 under which the posts which had remained
unfilled for more than 6 months were treated as lapsed. According to Audit
however, the Chief Auditor, New Delhi has issued the following observation
to the C.C.P.S. : “Efforts were made in respect of 7 posts onlv and for want
of suitable candidates etc. the posts could not be filled in. The remaining
45 posts were not required to be filled in as necessity to fill them was not
felt for want of work till June, 1964." '

“The matter was again taken up for revival of the lapsed ts and
Goveramen: sanction for the revival of 18 posts was issued in Ag(r’is!. 1965,
In November, 1965 a proposal was again mooted for creation of additional
177 posts including the lapsed posts in order to run the second shift to the
extent of 80% of its capacity. Government sanction was received piecemeal
and only in July, 1966 all the required posts were sanctioned. The Press thus
started functioning in the second shift to the extent of 80% of its capacity
which is normal in November, 1966."

1.39. Asked when the second shift in the Faridabad Press was scheduled
to commence and when it actually commenced, the Ministry stated that there
was no hard and fast date prescribed for running the press in the second
shift, which could only commence after the additional staff has been sanc-
tioned and the requisite personnel have been recruited and put in position.
The decision taken in September, 1962 to run more machines in the second
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shift did not relate to the full second shift which according to the normal
practice in the Department was to the extent of 80% of the machines and
full second shift to the extent of 80% capacity was started in November,

1966.

1.40. The Committee put it to the witness whether steps were not taken
to cnsure that the required staff was available simultaneously with the instal-
lation of machines. He replied that “in printing trade, this particular type of
people are not available at short notice and particularly for Hindi we had to
go right upto U.P. and Madhya Pradesh in order to get people.”

1.41. When enquired whether there was any scheme for training opera-
tives etc., the Secretary stated : “In fact, we have realised that it is necessary
for us now to set up our own training arrangements and we are devoting
our attention to that and to anticipate our requirements of trained person-
nel and set up training arrangements to train new workers and upgrade the
existing ones.”

1.42. In a note subsequently furnished to the Committee, the Ministry
informed that “in addition to the facilities available in the Regional Schools
of Printing, facilitics are available at a few Industrial Training Institutes for
training Printers and Compositors in English and Hindi.”

1.43. Observing that a productivity cell was set up by Government
in September, 1970, o0 take up the evaluation of the performance level and
determination of capacity of the press, the Committee enquired about the
progress made by the cell and when it was expected to determire the instal-
led capacity of the presses on a uniform and scientific basis. In a written
reply, the Ministry stated as below :

“A proposal for setting up a Cell in the Headquarters Office to evaluate
and analyse the production data generated in the Presses was initially made
in October, 1966. Another proposal for a work study of selected Presses by
the National Productivity Council was already under consideration of the
Government and after examination of the Council's report of Preliminary
Survey it was decided that the proposed Cell at Headquarters be enlarged to
associate officers with the detailed study to be undertaked by the Council, of
the Government of India Press, Faridabad. However, due to lack of speci-
fic budg:t provision and after discussions with the Ministry of Finance,
sunctioned for the posts could be issued only in February, 1968.7

“The officers thus appointed, worked with the N.P.C. whose assignment
at the G.1.P., Faridabad was completed and report submitted at the end of
May, 1969. Further work on the implementation phasc was then taken in
hand, and additional staff for the Cell was sanctionied in January, 1970,
The statl for the evaluation work was positioned in September, 1970 and
the Productivity Cell came in'o being.™

“The Productivity Cell is engaged in collecting and analysing the pro-
duetion returns received from the Presses. with a view to identifying areas
which call for measures to raise productivity.”

“The Headquarters Office instituted in August, 1967 monthly returns in
respect of four key sections in a Press—Lino, Mono Keyboard, Mono Cast-
ing and Machine Room, to obtain reports from Presses, inter alia regarding
attendance hours, nbsenteeism, machine stoppages, running hours and the
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outturn. The returns were not systematically analysed in the Presses or in
the Headquarters Office in the past and some Presses even did not compi

or submit them regularly. Most of the Presses have now started sending
them regularly and a few who are in arrears have taken steps to clear them.”

“An analysis of these returns is being made to evaluate the following :

(i) Absenteeism : Since absence of a worker disturbs the progress
of jobs and utilisation of machines, it is necessary to regulate
leave, pass out and reduce absentecism to ensure mimmum
interruption in the execution of work,

(ii) Performance of workers : The performance level is related to
‘Working Timc" which is the difference between attendance
time and idle time, Idle time is the time when an Operator
remains idle for reasons beyond his control, e.g., power failure,
machine breakdown, etc.

(iii) Utilisation of the workers : The ratio of the working time to the
attendance time is thc measure of utilisation of workers.

(iv) ldle time of men and machines . The returns provide for par-
ticulars of idle time stoppages to be furnished under various
heads—mechanical, electrical, no power, etc. A control on
idle time is essential to secure higher output.

(v) Utilisation of machines : This is the ratio of the running time
of a machine to the total (machine) time in a shift.

(vi) Efficiency Level : Whereas performance level is related to the

Working Time, the efficiency level is in terms of total attend-
ance time.”

“The average hourly outturn may be taken as the measure for assess-
ment of efficiency and performance of a Press. The average hourly outturn
on the basis of Total Attendance hours would be an index of the efficiency
of the Press and the average hourly outturn on the basis of working time
would reflect the performance. Attendance time is the time when the
worker is inside the Press for doing productive work. Tt excludes the time
when the worker is on leave and on pass out. The working time denotes
the period when the worker is at work; as stated above, it excludes idle
time beyond workers’ control.”

“As for the Machine Room, the prescribed form of the return provided
for details to be shown. of make-ready time. running hours, and indirect
non-running hours representing absentceism and stoppages. An analysis
in respect of absenteeism and utilisation of workers and efficiency level,
which are based on attendance time, thus cannot be made. The form has,
however, now been suitablv revised. An analvsis has also been made in
aespcct of make-readv time which is a substantial factor in the Machine

oom,”

“The analysis for 1969-70 and 1970-71 provides the basc for assess-
ment of the current performance and also for inter-press comparison (1aking
into account the nature of work dealt with by the Presses). On the basis
of the reviews made, the Managers of the Presses have been asked to take
suitable remedial steps where caHed for with a view to enhancing the
production.™
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“A continuous systematic review by the Headquarters Office will no
doubt foster productivity consciousness in the Presses and enable the Head-
quarters to watch the performance.

“The question regarding fixation of installed capacity is under considera-
tion.”

1.44. The Nationa! Productivity Council which conducted a detailed
study of the Faridabad Press made the following principal recommendations
in the Report of May, 1969 :

“(1) Methods of work and Time Standards essential for measurement of
work and setting up production norms. This has been done for all the
normal repetitive operations commonly encountered in the Press.

“(2) System of Quality Control under an independent division for
exercising quality control checks. The three specific areas considered signi-
ficant for maintaining guality of printing are—

(a) making and correcting mistakes in the composed matter;

(b) correct imposition and proofing before the forme is laid down
on the printing machine; and

(c¢) general watch over operations in the machine room and bindery.
*(3) Production Planning and Control System.

The system evolved is based on estimate of time required to carry out
different operations connected with an order, The details involve the pre-
paration of a check list, breaking down of the job into all its technical
speflfications involved preparation of time/material estimates and issue of
work dockets dctailing all instructions necessary for the production sections
in terms of quantity, quality. methods and completion time. The system
also calls for reservation of capacity of the press after classifying jobs into
priority, regular and general; and certain changes in the organisational struc-
ture of the press,

(4) Inventory Policy and Variery Reduction of certain sizes of paper
to facilitate production planning.

“(5) Incentive Scheme designed to motivate the employees by the dual
rewards of individual recognition and material gain in the form of additional
Temuneration. Since inherent in the scheme is the need for effective <uper-
vision, smooth flow of work on a continuous basis, removal of bottlenecks
hampering production and equitable distribution of work, it covers not only
direct workers, but also indirect workers cngaged in servicing functions to
direct workers, the first and middle line supervision upto the level of Fore-
men, clerical staff working in production sections and staff of indirect
sections like Works Office and Production Planning and Control Office. The
salient features of the Scheme are—

{a) Trrespective of the performance level of the workers their basic
wages including allowancées stand guaranteed.

(b) The payment of production bonus starts at 509 performance
level. No bonus is payable for performance below 50% nor
is there any monetary deduction on this account.

{c) Bonus is to be paid for sustained average performance in a
month and for acceptable standard of quality.

[ B
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(d) The rate of bonus payment is a sin?e incentive rate (hourly
rate) for every hour saved beyond 50% and upto lOOJ
performance and-'double the hourly rate for every hour saved
beyond the performance level of 100% and upto 150%. No
extra bonus is to be paid for performance exceeding 150%
because an employee may not be able to maintain that level
as an average in a month and is apt to injure his physique

if performance is sustained at such a high level for a long
time,

“(6) Job Costing System from the information as part of the production
planning and control system. It consists of finding out the direct labour
cost, the direct material cost and the general overhead costs. The direct
labour cost is to be arrived at by taking the common hourly rate of the
operators and the time spent by them according to time standards in per-
forming the different operations on a job. The direct material cost is to
be worked out from the material estimates and the rate of charging cost of
such material that has gone into the job. The general overhead cost will
be covered by other expenses not covered by the above two clements. This
rough and ready method of job costing offers the additional benefit of fixa-
tion of sale price of publications also in advance.”

1.45. Asked how far these recommendations have been implemented and
how much reduction in the cost of production effected as a result thereof,
the Ministry made the following reply :

“The implementation work split up in phases was started in Faridabad
by the National Productivity Council towards the end of July, 1970 and
this® continued _upto the end of November, 1970. The phase of the task
regarding detailing the procedures and designing of forms to be used for
trial working was completed during this period. An outline bringing out
the salient features of the production norms, the incentive rate and the
bonus scheme and its operation was spelled out in a pamphlet and circu-
lated among the workers of the Faridabad Press through the recognised
Union and the Labour Officer.  When the stage for trial run of the recom-
mendations and the systems on the shop floor came about, the Faridabad
Press Workers' Union raised their npposition, without assigning any cogent
reasons, duc to which further work on implementation could not be pro-
ceeded with, The matter is now before the Departmental Council of the
Joint Consultative Machinery in accordance with the demand of the Union.

“Since the actual implementation of the recommendations of the Council
could not be carried out, the guestion of saving or reduction in cost cannot
be determined now.”

1.46. As for the detailed studies by National Productivity Council in
respect of the Photo Litho Press, Delhi and Forms Press, Aligarh, the
Ministry informed on the following lines :

“The Photo Litho Press studv has been taken up by the National Pro-
ductivity Council from Jume, 1971. The orogress made by the Council till
the end of July. 1971, covers the preliminary survey of all sections of the
wing and the work sampling and timc studies in the different pre-process
and process sections. The studies in the remaining production sections are
continuing. The work is likelv to be completed in September. 1971 or
soon thereafter. The Aligarh Press studv has not been taken up. The
programme is to commence this after the Photo Litho Press study has been
completed.”
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147. According to the information furnished by the Ministry, the total
.expenditure incurred so far on availing of the services of the National
Productivity €Council (including the membership fees of the Faridabad
Productivity Council for the years 1968-69 to 1970-71) amounted to Rs.
1,04,160/-. This figure, however, does not include an amount of Rs. 6,000
which the Department has agreed to pay to the Conucil against their demand

of Rs. 10,000, according to the verification done by the Chief Auditor,
New Delhi.

1.48. There has been a progressive decline in the aciual outtura of the
Calcutia (Temple Street) and the Santragachi Presses during the three years
ended 31st March, 1971, the outturn in terms of impressions in crores being
9.20, 8.62 & 7.38 and 13.93, 11.05 & 8.10 respectively. Further as at the
end of July, 1971, jobs numbering 168 and 248 respectively were in arrears
over a period of one year and above in these Presses. The Committee would
fike to knew the reasons for the deterioration in the performance of these
Presses and the steps taken to improve the position.

1.49. Of the 13 Presses exdndin%New Delbi (Ring Road) Press, the
actual output of New Dethi (Minto Road), Nasik Road, Sentragachi and

Coimbatore Presses was comparstively far below the annual priating capacity
assesscd by the Technical Officers of the Department in March, 1968. As
against the tentative capacity in terms of impressions in crores of 15.35,
20.60, 25.07 and 8.14, the output during 1970-71 was 3.10, 13.78, 8.10
and 3.69 respecitvely. As many as 436 jobs (741 according to Audit) were
in arrcars over a period of one year and sbove as on 30th July, 1971 at the
Nasik Press alone, The Committee further find ihat a printing machine
remained idle at New Delhi (Minto Road) Press since Scptember, 1966 due
to wmechanical defect and another machine remained idle at Santragachi since
October, 1968 due to electrical defects. All these go to show that there has
not been effective control over the working of these Presses with a view io
ensuring optimum uotilisation of the installed capacity. The Commitiee nete
that the Managers of these four Presses have been asked “to take steps 0
reduce stoppages and to raise productivity™. The steps taken and the
improvement effected thereby may be reported to the Committce. The
Committee further suggest that Governmeny should study the position in
depth in respect of each of thesc Presses. They should briag ont a white
paper giving the factual position, the remedial measures taken and the watch

that is being exercised at the headquarters to see that the targe’ed production
is achleved in these Presses.

1.50. The Committee are in particular concerned about the poor periorm.-
ance of the Minto Road Press, the outturn of which was a mere 207 of the
capacily as assessed by theTechnical Officers of the Departinent. They see
no reason why with concerted efforts it should not be possible to reach ‘he
capacity and would like to stress that the shortcomings of the Press should
be attended to on top privrity basis. Situated as it is in New Delhi at a
short distance from the headguarters it would well act as a model for other
Government of India Presses to emulate,

1.51. The Comnittee desire that peading formalation of a “uniform and
more scientific basis” for the assessment of capacity of the Presses, the capa, -
city of the New Delhi (Ring Road) Press should also be 1aid down tentativélh
fo have some comparison with the actual output,

1.52. The Committee do not think that there exists an effective control
over arrears of jobs. In all, jobs apgoregating 2819 remained in arrears
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over a period of one year and above as on 30th July, 1971, Although some
reasons have been given in general, the Committee desive that the position
should be examined in each Press and appropriate remedial measures taken
to ensure that jobs are executed promptly.

1.53. It is regrettable that a number of machines in the various Presses
[Aligarh, New Delhi (Minto Road), Gangtok, New Deihi (Rashtrapati
Bhavan), Santragachi] are remaining idle over a number of years due to some
defect or other affecting the outpuf, The Committee hope that these machines
would be got repaired without further loss of time,

1.54. The Committee note that & committee appointed by Government
in 1959 to go into the question of improvement in quality and economy in
production in the Government Presses recommended immediate augmentation
of mechanical branches in all the Presses and the reconstitution of them inte
self-contained electrical-cum-mechanical units where it should be possible
to carry out all repairs except those which required specialised engmeering
assistance. This recommendation made in the conext of the need “to reduce
stoppage of machine to the absolute minimum” is stated to be still under
considcration of Government., The Committee would urge Government to
come (o an early decision in this regard as admittedly there is a need to have
sufficient expertise built up within the Department.

1.55. The Committee learn that shortage of paper has resulted in u lurge
number of jobs being delayed and in lowering of outturn. The matter
requires (o be tackied at Government level. The Commitiee have dealt with
this general question in their 38th Report.

1.56. Ancther factor which seriously affects the output of the Presses is
want of operatives. The loss of ction due to this was as high as 15.8%
at Faridabad Press. Besides y in getting the necessary sanction to the
posts, there appeared to have been difficulty in getting trained men especially
for Hindi jobs. The Committee hope that the Department would make
adequatz arrangements for training operatives well in time to meet anticipated
requirements. Special attention should be given to training Hindi operatives
in view of the considerable expansion of capacity of Hindi printing contem-
plated during the Fourth Plan and the difficulties being experienced in getting
Hindi operatives for the existing requirements,

1.57. From the foregoing the Committee are convinced that there is need
for a critical review of the working of the Presses pesiodically a1 Government
level at meefings to be attended bv Managers of all the Presses so that the
factors that inhibit the production may come to light in fime and appropriate
remedial measures taken in a coordinated manner. The Commitfee feel that
things would improve only if accountability for producing résults and
achieving targets is enforced at ail levels and the organisation becomes res.
ponsive and result oriented. There should be a task force at headquarters
to identify and aitend to the shorfcomings of each of the Presses.

1.58. It is a sad commentary on the working of the Department that the
instaflcd capacity of the Presses on a uniform and scientific basis has not as
yet Leen assessed, A productivity cell for this purpose was set up only in
September, 1970. The Committee expect that this task would be completed
eatly. The Commitiee also desire that detafled studies of alt the Presses
undertaken throogh the National Productivity Council should be completed as
per a time-bound programme and prompt follow-up action taken fo enhance
productivity. In the meanwhile the progress of implementation of the
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recommendationts of the Council in respect of Faridabad Press. and the results
thereof may be intimated to them,

Execution of order in excess of the indent
Audit Paragraph

1.59. An amendment issued by the Superintending Engineer, Centrat
Gauging Circle, C.W. & P.C., Hyderabad to the Chief Controller of Printing
and Stationery in June, 1964 for reduction in the number of registers to
be printed initially, was not communicated to the Coimbatore Press, thereby
resulting in excess supply as indiacted below :

Quantity Revised re- Quantity Quantity
Form No. originally quirement actually excess
indented supplied supplied
Registers Registers Registers Registers
CGC-2 6000 150 6000 5850
3 6000 150 6200 6050
4 50000 500 9360 8860
5 6000 150 6000 5850

The cxcess supply was brought to the notice of the Press by the inden-
tor in December, 1965 and is valued at Rs, 0.56 lakh (Approximately).

In addition to the above-mentioned cxcess supplies, 39,950 registers
(from CGC-4) valued at Rs. 0.95 lakh (approximately) are still (September,
1970) with the Press. The Press has proposed (September, 1970) to treat
these registers as surplus and dispose them as waste paper. In October,
1970, however, an indent for 500 registers has been received from Superin-

tending Engineer, Chenab Investigation Circle, Jammu and is awaiting
cxecution.

{Sub-paragraph 2(B) of paragraph 74, Report of the Controller & Auditor
General of India (Civil) {or the vear 1969-70.]

1.60. The Committee wanted to know who was responsible for the
non-communication to the Coimbatore Press of the amendment issued by
the Superintending Engineer, Central Gauging Circle, CW. & P.C., Hydera-
bad. reducing the number of registers to be printed for him. The Secretary.,
Work & Housing. told the Committee that *. .. .. ... looking into the cor-
respondence, it is by no means clear that the Chief Controller of Printing
and Stationery is responsible for the excess printing. because though the
customer claims that an amendment of the order was issued, there is no
cvidence of that communication having been received So, at this stage, it
has not so far been possible to fix the responsibility. As the records avail-

able would show, it would appear that the Department of Printing is not
responsible.”

1.61. Asked as to what was proposed to be done with the surplus regis-
ters and whether they could be utilised elsewhere, the witness stated :
S it was first considered whether it might just be disposed of as
waste paper. But we have had second thoughts about it, and we are addres-
sing the Irrigation Departments of the State Governments as to whether
these forms would be useful to those Departments. These forms relate to
the assessment of the flow of water in canals and rivers and it is quite possi-
ble that the Irrigation Departments of the State Governments would find
them useful-—in which case we can issue them the forms rather than destroy
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them or dispose of them as waste paper ........ we have asked the Chief
Controdler to address the various Government Departiments, This particular
form of register will be meant to record measurements of flow in rivers, canals
and so we have asked the Chiefl Controller to address the Irrigation Depart- -
ments of all the State Governments with sample forms to see whether they
could be used before destroying them.”

1.62. In a note furnished to the Committee, the Ministry intimated that
at present 26,870 registers (as detailed below) were lying with the Coimba-
tore Press:

Registers 2,450

Wire-Stitiched 17,000

Loos forms (in terms of Registers) 7,420 (740 reams which
will make 7420 registers)

Total No. layiny in tarmi of registers of 100 pages each 26,870
1.63. The Ministry further stated that though the Manager had sought
rmission to dispose of these as waste paper, sangtion has not yet been
issued becausc these might be required by some other indentors.  The
Manager has supplied 50 registers to the Executive Engineer, Ladukh
Division of Central Water and Power Commission on 13-7-70 and 500
registers to the Superintending Engineer, Canal Investigation Circle, Central
Water and Power Commission, Jammu on 29-3-71.

1.64. The Committee regret to find that while the Presses are unable to
meet the printing requirements of Government in full and in time, jobs ure
executed far in excess of requirements due to lack of coorcdination between
the Indenting Depariments and the Chief Controller of Printing and Sta-
tionery, Although the Ministry has explained that “at this stage it has not
been possible o fix the responsibility™ for the overprinting of registers by
the Coimbatore Press, the Committee fail to understand how the matter was
not gone info when the excess supply was brought to the notice of the Press
by the indentor in December, 1965, The Commitiee would, therefore, like
to have an cxplanation for the lapse,

1.65. The Committee are noi aware of the circumstances under which
excess supplies of 39950 registers (form CGC-4) valued at Re. 0.95 lakh
accumulated in the Press and could not be disposed of till September, 1970.
The Committce may also he apprised of the action taken in the matter and
the disposal of these regisiers.

Delay in the commissioning of Ring Road, New Delhi Pross

Audit Paragraph

1.66. (i) The Press at Ring Road. New Delhi was scheduled 1o be
commissioned by September, 1967.  Although nucleus production in the
Secret Section started on 15th April. 1969, the Press could not be fully
commissioned because of the following factors - )

(a) Orders for certain spare parts. matrices, cte. required for the
re-installation of lino machines  transferred from Minto Road
Press, though indented on D.GS. & D. in November, 1967
were placed by the latter in March, 1970.  The matrices have
h::cr_:l %ecctvcd but the sparc parts are still (December, 1970)
awaited.
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(b) Delay in Jlacing the order for mono machines.  The order
was placed by the D.G.S. & D. in April, 1969 against the indent
issued by the Department in November, 1968. The machines
were received in January, 1970 and inspected by June, 1970,

Meanwhile, the lino and mono metal valued at Rs. 7.13 lakhs which
was received in full by 29th Novémber, 1967 against the order placed in
March, 1967 on priority basis, remained unused.

(ii) Becapse of delay in completion of the building, there was delay
in installation of 24 printing machines valued at Rs. 25.31 lakhs which were
received between February, 1968 and October, 1968. After installation,
the machines were taken over by the Department between April and August,
1969

Similarly, 17 binding machines valued at Rs. 6.19 lakhs (representing
80% payment) which were received between March, 1968 and June, 1968.
were erected in March/April, 1969 and taken over after inspection during
August/October, 1969.

{Sub-paragraph 3 of Paragraph 74, Report of the Comptroller & Auditor
General (Civil) for the year 1969-70.]

1.67. The Committec enquired why the Ring Road, New Delhi Press
could not be commissioned in September, 1967 as originally scheduled and
whether there was delay in completion of various items of work. In a
detailed note the Ministry informed the Committee as follows :

“The Construction of the Press building was to be completed by
May, 1966. It was later decided in the meeting beld in the room of

the Chief peer on 31-10-66 that the building ted in all res-
should be handed over to the Press by Septe , 1967, The
work for_ iding underground ducts for forced ventilation, discussed
in the mwuded % the CP.W.D. in May 1967. The
work was not v ‘ by the NB.CC. Thccauaeofdelm
due to i of large ventilation ducts which had to be v
with el ts for their complete water proofing. The
ﬂoorﬁgeouldbe id and partition wall constructed only after comple-

tion of the ducts. Frequent visits were, however, made to

tly some further changes were necessitated such as shift-
ing of some room and partition walls, etc., provided earlier in the plan.
A plan showing the partitions etc. was thercfore, prepared and supplied
to the Central Public Works Dexnrtmem. When delay in this connec-
tion and also in connection with the power wiring was anticipated it
was decided that the Busbar system of electric fittings may be provided
for connection to the machines. Some difficulties were also felt in this
regard also. To overcome it was then decided to provide poles at the
two extreme ends under the partition wallz. After the layout plan for
pipe lines for water supply drainage and compressed air connections was
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provided for mono casting machines etc., the flooring was laid by the
contractor.” :

1.68. Asked when the Press building was actually completed. the Minis-
try stated that it was difficult to indicatc the precise date of completion as
some minor work was still going on and in the meantime the press building
has been taken over and the Press has gone into production in 1969.

1.69. The Committee were informed that the spare parts referred to in
Sub-para 3(i)(a) of the Audit Para were received on 19-8-1971 and physi-
cally inspected by thc Director of Inspection on 1-12-71 and the spares
could not be used before final inspection by the Director of Inspection.  As
regards the delay in placing indents for mono machines referred to in sub-
para 3(i) (b) thc Ministry stated that the administrative approval for the
procurement of the machines was communicated to the Press on 17-6-1968
and the indent was sent to the DGS&D on 21-11-68 after the completion
of the formalities about foreign cxchange, specifications, etc.

1.70. There were delays in placing orders by the DGS&D for spare
parts etc. and mono machines. It took the DGS&D two years and four
months in placing orders for spare parts, etc., while there was a delay of
6 months in placing orders for mono machines. The Committec desired
to know the reasons for these delays.

1.71 Explaining the delay in placing orders for spare parts, ctc., the
Department of Supply stated as under :
“The period of delay amounting to 2 years and 4 months can be

divided into two parts—(a) {from 23-11-67 to 18-8-69 and (b) 19-8-69
to 13-3-70.

.. In regard to the period mentioned against (a) above although the
indent was initially received on 23-11-67, it had to be returned to the
Indentor as the validity of the DGTD clearance had expired and the
Proprietory Article Certificate given was not in the proper form. The
indent was agajn received on 24-2-68 and although S\‘e validity of the
. foreign exchange was duc to expire on 22-4-68, a single tender enquiry
.was ssued on 26-3-68. and tenders were due for opening on 2;168.
Firm’s quotation, which was received pn 2-5-68  was referred to the
Government of India Press, New Delhi on 6-5-68 1o confirm acceptabi-
lity, with a copy to CCP&S, New Delhi. No reply from the Govern-
ment Press was received inspitc of a reminder dated 28-5-68. The
- OCP&S, however, vide his letter dated 28-5.68 (reccived on 31-5-68)
giving a reference to DGSED letter dated 6-5-68 advised that arrange-
ments were being made to get the F/E sanction revalidated for finalisa-
tion of procurement. In view of the above, although the purchase
goposals were approved by the competent  Purchase Officers  and
inance on 22-6-68 the order could not be placed. The CCP&S was
also informed on 15-7-68 with a copy 10 the Government off India Press.
New Deihi, that the indent will be treated as effective only after the
F/E sanction was obtained and intimated to the DGS&D.

With regard to (b) above, the intimation regarding revalidation of
forcign exchange sanction upto 19-9-69 was received on 19-8-69 vide
CCP4&S letter dated 14-8-69. As thc F/E revalidation intimation had
not been reccived, the offer initially received was allowed to lapse.
Aﬂc_r reccipt of the F/E revalidation sanction for all practical purposcs,
the indent became effective from that date and thereafter a fresh single
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tender enquiry was issued on 29-8-69 and tender was due to open on
15-10-69. firm's tender, however, was received on 26-10-69, An
adv;n% A/T was placed on 12-11-69 followed by a formal A/T on
13-3-70.

From the above, it would that the indent actually became
effective on the DGS&D with effect from 19—8-609d onAwhich date the
foreign exchange revalidation intimation was received. tender enquiry
wa:‘gi!;sued within 10 dgys thereafter and the firm’s quotation though
due on 15-10-69 was received on 26-10-69. An advance order was
placed within a fortnight thereafter. It will, thus, be scen that there
was no undue delay on the part of the DGS&D in placing the order after
the foreign exchange sanction was intimated.”

1.72. As regards the delay in placing orders for mono machines, the
Department of Supply gave the following reply :

“At the outset, it may be mentioned that the estimated value of
the indent being over Rs. 30 lakhs, the proposal for the issuc of a
single tender enquiry as well as coverage could not be done in the
DGS&D and required the approval of the Department of Supply. It
may also be mentioned that the indent did not bear any priority marking
and in the absence of a priority marking it had to be dealt with as an
ordinary indent . ... the DGS&D took a period of 44 months for the
coverage of the indent from its reccipt. Of the above, a period of
approx. 3 weeks was made available to the firm for submission of their
gnotation. The duplicate quotation was forwarded to the indentor on

3-1-69 and his comments were received on 19-2-69. Thus a period
of approx. 4 weeks was to the account of the indentor for giving his
comments. Further, approval for ncgotiation by Finance and the De-
partment of Su and actual negotiations also took some time. Con-
sidering all the e, it can be said that the DGS&D covered the indetit
within # reasonable time and there was no avoidable delay in the cover-
age of the indent.” :

1.73. The Committee desired to know why orders for lino apd mono
metal were placed on priority basis years ahead of placing orders for the
machines and spares and whether purchase of these materials on priority
basis involved any extra expenditure, In reply, the Ministrv furnished the
fallowing note.: ' : .

“The ‘order for the supply of Lino/Mono metal was placed on the
basis of original planning for the transfer of Lino and Mono Machines
from the G.1.P., Minto Road, New Delhi, which ultimately was modi-
fied/abandoned. In any .case metal was required to be procured
well in advance to make it available immediately on commissioning of
the machines to avoid idling of machines for want of metal.

No extra expenditure was involved in the purchase of Lino and
Mono metal on priority basis in advance of installation of the machines.”

. L74. The Committee deplore the delay in commissioning the Press at
Ring Road, New Delbl. The Press which was scheduled to be commissioned
by September, 1967, went into nucleus production only on 15th April, 1969.
The construction of the Press building which was to be compicted by May,
1966 1s vet to be completed. The Committee desire that the delay and lack
of coordination at the various stages of construction of the building shoutd
be investigated and appropriate action taken.
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1.75. The Committee also regret the dalny in placing orders for
parts etc. required for the instsilation of lino machines ' ﬂ
Minto Road Press. Major part of the delay is attributed to the delay in
getting the DGTD’s clearance and the foreign exchange sanction re

by the indentor. The Committee would like the procedural bottlenecks, i
uny,andtheshcknessinhhngacﬁonbytheoﬂcidsconc«nedmbe
oxm

1.76. As regards delay in placing orders for mono-machines, the Com-
mittee were informed that the indent did not bear any priority marking and
that in the absence thereof it had to be dealt with as an ordinary indent, It
passes the comprchemsion of the Committee as to how when mono metals
for these machines were procured already on priority basis and remained
unused, urgency was not attached to the purchase of the machines. They,
therefore, wish that responsibility for the hpse should be fixed.

Delay in installation of Machines
Audit Paragraph

1.77. (i) On 15th May, 1957, a Copper and Nickel Facing Plant
(designed to be run by D. C. Power) was purchased at a cost of Rs.
22,118 for installation alongwith Rotarics in the Government of India Press,
Temple Street, Calcutta. Owing to the decision taken in December, 1962
to run all the Rotaries at Santragachi Press, the plant was transferred in
January, 1963 to the latter Press and unpacked at Santragachi in Junc.
1967, when some of the parts were found missing.

The Ministry have stated (December, 1970) that the “Plant has since
been installed by the CP.W.D. but not vet put into commission due to want
of electric energy.”

(ii) LB.M.cum-Offset i Machines having cgtmty
100 pages per day, were m early 1969 at 2 value 4486
lakhs fotmnung!ﬁnduobsrchungto!’nlhmmt. The machines have.
however, been lying uncommissioned in the New Delhi Press so far (Decem-
ber, 1970)

The Ministry have stated (December, 1970) as follows :

"~ “The IBM-Cum-Offset g Machines have tince been in-
mn&ahmeomamu anmd,NewDeU. but the
1B 'l\rpewxiters are yet to imponed. Without these typewriters
matter cannot be composed. Hence, the Unit remains uncommissioned
in the Press.”

b-paragraph 4 of Paragraph 74, of the
o mcm)rmxym:m-m

@ mwaaon of Copper and Nickel Facing Plant

1.78. The Committec were informed during evidence that the Copper
and Nickel Facing Plant was commissioned some time in August, 1971
The delay in the installation of the plant at Santragachi was explained us
due to nop-availability of D.C. power there.

1.79. The Committee enquired whether the non-availability of D.C.

power in Santragachi was not known when the decision to transfer the plani
thcre was taken, The Chief Controller of Printing and Stati admitted
that there was some bungling and stated that a convertor would have done
the work without wajting for D.C. current.
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1.80. Asked whether any enquiry was conducted to find out bow and
when the loss of some parts took place, the Controller of Printing replied,
“after a regular search, it was found out that there was a difficulty between
the two presses. We have not enquired into detail as to what had happened.”
As for the value of the parts found missing the witness stated that “it would
he a few hundreds or a thousand...... »

(ii) Commissioning of 1.B.M.-cum-Offset Duplicating machines

1.81. The Committee enquired why coordinated action was not taken
for the purchase of 1.B.M, Typewriters alongwith Duplicating machines. The
Secretary said that “...... sometimes these things are due to unforeseen
circumstances but to a large extent this can be controlled by proper
planning.” He, howgver, admitted that in this case, “the printing machines
were purchased a bit too early”. The Committee were further given to
understand that the IBM Typewriters have been received in 1971 and they
have already been commissioned,

1.82, The Committee are inclined to take a serious view of the dclays

atvuﬂonsshguincomudodna:he r and nicke] facing plant. That
the plant which was procured in ye:l?:s’”orhﬂaﬂaﬂm. at the Temple
Street, Calcufta Press was finally installed and commissioned at Santragachi
in 1971 after a lapse of 14 years, can hardly do amy credit to the Department.
The delay in commi was partly explsined a5 due to non-availability
of DC power at y although the Chief Controller of Printing and
Stationery admitted whea he tendered evidence before the Committee that it
was not necessary to wait for the DC er and that a convertor would have
done the work. The Committee saggest a investigation
inmf:‘hedehysm:omndh&kmewhichwmldmasalmontﬂ
the future.

at
viewed in the comtext of
printing assume seriousness, The Committee do not appreciate the lack of
svachronisation cf the of
without which the could not be commissioned,
hope that Government would find out as to what wrong with the imitia
purchase proposal snd take appropriate action.

Cost of Printing Jobs
Audit Paragraph

1.84. The Public Accounts Committee in para 2.48 of their Sixty-Third
Report (Third Lok Sabha-November 1966) had recommended that early
action be taken to sct up the team to devise a method of working out the
cost of publications printed in Government Presses and that periodical
reviews be undertaken to asscss the cost of printing in Government Presses
vis-a-vis private presses with a view to improving the efficiency of Govern-
ment Presses. 1In para 2,138 of their Eighty-Third Report (Fourth Lok
Sabha~—April, 1969) the Estimate Committee also expressed the view that
it is essential to have individual job costing system in the Presses without
which there could be no dependable basis as regards the economics and
utility of getting the work done through Government Presses vis-a-vis private
presses or for the expansion of existing Government Presses or for the in-
stallation of new Presses,
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The Government of India appointed a cost'study team on 9th February,
1968. The team submitted its Report in April, 1969 and made the following
recommendations/observations :

{i) The method of costing followed by Government of India Presses
is.outmoded and incffective.

(ii) Government Presses should follow a uniform system of costing
which will enable Government to frame rational and realistic
pricing policy control cost and high-light the sources of waste
and inefficiency,

(iii) In order to control actual expenscs, a printing programme and
budget should be drawn up for each press and the cost per
man/machine hour worked out.

(iv) Depreciation on clectrical fittings, plant and machinery should
be calculated on the straight-line method.

(v) All non-paying departments should bc made paying departments.
Till the introduction of a unified system of cost accounting,
debits for jobs should be raised against indentors on the basis
of the standard cost of the jobs of the individual press and not
on the basis of the actual cost of production,

{vi) It mav not be possible to compare the cost of publications in
Government of India Presses with those of private sector presses
for similar jobs. However, the reverse gould be attempted.

(vii) A page-rate formula could be used for the limited purpose of
pricing the publications; it should not, however, be used to the
exclusion of the costing system.

(viii) Cost Cells at Headquarters and Government Presses should be
created and manned by qualified experienced and trained staff.

The recommendations of the cost study team are still under examination
of the Chief Controller, Printing and Stationery. As regards item (v)
above, all the Departments have, however, been declared as ‘Paying’ with
effect from 1st April, 1971 in pursuance of the recommendation of the
P.A.C. contained in their 34th Report (Fourth Lok Sabha--November, 1968).

[Sub-Paragraph 5 of paragraph 74, Report of the Comptroller and
Auditor General of India {Civil) for the vear 1969.70.

1.85. The Ministry intimated the position of examination of the recom-
mendations of the cost Study Team as follows :—

“The cost Study Team submitied its report towards the end of April 1.
1969. By the time the report came to be considered after obtaining the
comments of the C.C.P, & S., the report of the National Productivity Council
was before the Government. The N.P.C. was engaged on the productivity
stody in the Government of India Press, Furidabad and its report dealt
with the problems of iob costing, production planning and control, coupled
with the norms of output and classification of expenditurc under different
production centres. Meanwhile, a suggestion that another Study Team in
which a few representatives from Privatc Presses in India be included to
study comparative cost of production in Government Presses and privatc
presses came to be considered by Government. No final decision on this
Study Team has been taken. After cxamining the reports of the Study Team
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as diso of the National Productivity Council it has been decided that the
method suggested by the N.P.C. which was easier be introduced. Accordingly,
action has been initiated to revise certain forms maintained for the com-
pilation of the data in the presses and to restructure them in order that
analysis of cost of production become eusier, The Director of Commescial
ﬁ;)udit has been consulted in the matter of devicing the forms referred to
above.

1.86. The Committee enquired whether any assessment had ever been
made to comparc the investment on the printing presses and the return
from them, the Secretary stated : “This has not been donec. The presscs
are doing work for a number of departments and the work done for cach
department is not being evaluated in terms of money, Recently we have
converted our relationship with every customer to a commercial basis. Now
every job which we do for anybody is costed, This will cnable us 10
cvaluate all the jobs that we do for all the customers and then taking this
into account, we¢ can comparc it with the investment made. While the
answer to the question is that this is not being done, 1 should add that
this we propose to do and we will be able to do this shortly since we have
converted all our customers into commercial relations.”

1.87. To another question the witness replied: “...... apart from
the financial aspect of it so far as the accounting aspect is concerned, we
arc going to cost cvery job that is being done. That is to say, whether it
is a service—customer or whoever it might be, as soon as we do a job
for them we are going to do costing. But the subject matter of whether
bills should be sent to the various Departments and whether they should
make the payment to our Department is to be decided. But, for our com-
mercial accounts, these records will be sufficient.  Another proposal that
has becn made to us in connection with the costing, is that we should make
a higher charge for immediate jobs e.g. if somebody wants copies in 24
hours, we should charge them doublce the cost like telephone calls, This is
under our consideration. But any way the basic thing is whether we arc
going to cost every job and that is being done.”

1.88. The Committee find that the reports of the Cost Siudy Team and
the Natioasl Productivity Council became available more or less at the same
tinte in 1969 and that after examining the rcms it was decided fo accept
the method suggesied by the latter who also t with the problems of job
costing, production planning, control, norms of output and classification of
cxpenditure under different production centres. The Committee do not
think it was necessary to entrust similar tasks to two differcnt specialists.
They, however, hope that 2 well-defined costing systen: would be infroduced
in the Presses without further delay.

1.89. It Is also necessary to forthwith change over to commercial system
of accounts which would make it possible to find out the returns of the
Presses as compared with the investments made. This alone could establish
the degree of efficie of the Presses, besides in the desirable
financial discipline l:geir working. In this connection the Committee would
mmm.mammonﬁmcmmmu
l' to the Department as a whole and if considered necessary, to cach
ress,

1.90. The Commitice would also like to suggest that cach Press should
bring out performance budget in addition to the onc for the Department as a
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Stores

Audit Paragraph '

1.91. Maxzmum/mxmmum limits.—(a) The minimum and maximum
limits in respect of various categories of stores fixed by the Government of
India in November, 1965, were to be maintain for a period of 3 years.
Neither these limits have been recorded on bin cards and stores ledgers in
all the Presses (except Koratty and Nasik Presses) nor have these been
reviewed so far in the light of actual needs,

The Ministry have stated (December, 1970) that “the question of further
review of maximum and minimum limits of paper and other stores is already
under examination of this Department...... ”

(b) It was noticed that, in the following Presses, the closing stock
of paper, binding material and stationery was far in excess of the limit of
9 months’ consumption prescribed by Government in November, 1965 :—

Name of the Press Value of closing stock Closing stock in terms
(Rupeses in lakhs) of months® consumption
1966-67 1967-68 1968-69 1966-67 1967-68 1968-69
i. Nilokheri . . 1020 1002 1038 13 13 14
2. Gangtok . . 2-47 229 205 2 18 28
3. Koratty . . 580 1108 879 44 19 17
4. Coimbatore . . 1193 15-76 12442 16 20 21

The Ministry have stated (December, 1970) as follows :—

e It may bc mentioned that though the limit prescribed is
ideal, but this can be followed under ideal condition only, The Presses
have to stock paper as a ‘whole-saler’ i.e. keep stock of all necessary
varieties of paper...... A careful scrutiny of accumulation of stock is
being made by the Management of the Presses to avoid unnecessary
blocking of Government money as far as possible........ The excesses
pointed out by the Audit is not because of the fact of over blocking
of stores but because of uncertain supply position as well as nature
of jobs received for cxecution by the Presses.”

Physical verification of stores—

(a) Quinquennial stock-taking of dead stock articles is required to be
carried out according to the provisions of para 138 of the Press Hand Book.
The shortages and excesses in respect of the Presses at Nasik, Nilokheri,
Faridabad and Minto Road, New Delhi have not been worked out and in-

and also the quantity accounts have not been changed in the

of actual varification reports. In respect of the Press at Temple Street,

noph' verification has been done since 1954 stock

verification of dead stock articles was conducted in Coxmbatme Press in

March, 1970 but certain discropancies having beea noticed, a re-verification
has been ordered.

(b) lnmﬂ IMawm%cﬁmgtwmoélgn%
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(Minto Road) Press. As against the book balance of 5586.25 quintals,
the metal found on verification was 4569.99 quintals, thereby indicating a
deficit of 1016.26 guintals valued at Rs, 4.7 lakhs.

The Ministry have stated (December, 1970) as follows :—

“The report of the Verifying Officer on the stock-taking of type
metals in the Government of India Press Minto Road, New Delhi was
sent to the General Manager, Government of India Press, Minto Road,
New Delhi for comments, His report has since been received and is
under examiination in this office.”

{Sub-Paragraph 6 of paragraph 74, Report of the Comptroller and
Augntor General (Civil) for the year 1969-70.]

1.92. The Committee enquired why in most of the presses the minimum
and maximum limits in respect of stores were not recorded in the bin cards
und stores ledgers, as required. The Ministry stated that “The object of
Audit in laymg down that the maximum and minimum limits should be
rocorded in the bin cards was to have an_effective control over the receipt
and iissue of storeg. As such control was being watched according to the
circumstances prevailing in the units through the respective stores accounts
of the concerned units, no record was being made in bin cards. Units
have, however, becn advised to exhibit the limits on bin cards and stores
ledgers in futuse.”

1.93. Observing that the question of further review of maximum and
minimum limits of paper and other stores was under the consideration of
the Department, the Committee asked whether the review had been carried
out. They were informed that “the units have since furnished their views.
The matter is under examination. Necessary proposals in this regard will
bc submitted to Government as early as possibie.”

1.94. As regards excessive stock of paper, binding material and stationery
held by the presses at Nilokheri, Gangtok, Koratty and Coimbatore, the
Ministry furnished a statement showing the quantity of the material puor-
chased, consumed and balance held in the presses during the three years
1966-67 to 1968-69. It is secn that in all the four presses the closing stock
at the end of cach of the three years was more than the quantity actually
consumed during the respective years. The statement is appended
helow :—

Name of the Stock in
Press hand 1966-67 1967-68 1968-69
at the e e 2 B ang
endof (Re- ™ (Con- (In (Re- Con-ﬂn (Rc- (Con~ (n)
1965-66 ceipt) sumed) hand) ceipt) sumed) hand) ceipt) sumed) hand).

MT. MT MT. MT. MT. MT. M.T. M.T. MT. MT.

Sihl:klr:'eri .. 700 453 S59 594 527 S3T S84 495 476 603
g&s‘ub’;k .. 149 75 80 144 80 91 133 34 48 119
E:a.ﬁ‘fy' . 1 429 92 338 716 409 645 209 334 520
8&%&!01’0 .. 906 324 $33 695 T8I 558 918 204 387 735

Note : “Due to non-availability of the actual quantities involved under
the three categorics, the above figures have been arrived at by dividing the-
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value of paper (including binding material and office stationery) purchased,
consumed and in stock during the years, by the average cost of paper per

ton and as such are only approximate.”

1.95. In a note furnished to the Committee, the Ministry stated that the
quinquennial stock-taking of dead stock articles had been done in the
presses at Nasik, *Nilokheri, Faridabad and Minto Road, New Delhi and
the shortages and excesses revealed as a result thereof were being reconciled.
The re-verification of the stock of dead stock articles in the Coimbatore
press had also been complceted and the report of the re-verification was
awaited.

1.96. The Committee were further informed that the verification of the
dead stock articles, etc. in the press at Temple Street, Calcutta had since
been completed and that the rcason why the physical verification was not
conducteg for over 17 years since 1954 was being ascertained from the press
concerned.

1.97. As regards the question of shortage of 1016.26 quintals of type
metal valued at Rs. 4.7 lakhs detected in New Dethi (Minto Road) Press
during a surprise check in July, 1969, the Controlier of Printing stated before
the Committec as follows : “‘Depreciation to the tune of 3% per year is
allowed and stock taking is done after every five years so far as type metals
are concerned. The amount of depreciation should have been taken into
account—the depreciation of the previous stock which was found five years
carlier. We are further investigating into it. .. ....... ”

1.98. The Committee desired to know the results of the examination of
the findings of the verifying officer and the General Manager's comments
thereon and whether responsibility had becn fixed in the matter. The reply
furnished by the Ministry in this regard is reproduced below :—

“The report of the Verifying Officer which indicated a deficit of
1016.26 Otl. of type metal has been examined by the highest Technical
Officer in this department viz. Controller of Printing in consultation with
the Gencral Manager, Government of India Press. Minto Road, New
Delhi, and the result of this cxamination is indicated in the cnsuing parss.

“2. In para 9 of his rcport, the Stock Verifying Officer has stated
that in the dross accumulation lying in the press, 32% of the rejected
dross is rccoverable as metal. The accumulation of dross is 639.50 Qls.
of which 32% comes to 204.75 Qls, and as such, the deficit is reduced
1o 811.51 Qis. (According 1o the verification done by the Chief Auditor,
the correct figure of the accumulation of dross is 639.85 quintals. as
indicated in the report of the General Manager.)

“3. The Press Management when called upon to cxplain this deficit,
have reported that in their ledgers they had omitted to register two items
Vig. l—

(i) Quantity transferred to the units but not entered

in the ledgers. —50.08 Ok,

(ii) Metal reported 1o have becn pilfered but not yet
written off and cntered in the ledgers, ~23.91 Qis.

*According to verification done by the Chief Auditor, the quinquennial stock-tak ing
due in 1970 has not bzen done in the Nilokberi Press,
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The ledger balance should thercfore have been 5512.27 Qls. instead
. of 5586.26 and the actual deficit comes to 737.52 Qls.

“4. While explaining this deficit the Press Management felt that the
rate of depreciation in type metal assessed at 3% per annum is inade-
te in so far as this press is concerned becausc this Press works in
e shifts and the principle governing the rate of depreciation on plants
“and machinery in use in the Government of India Presses working more
than one shift as contained in para 123 of Hand Book of Government
-of India Presses sixth Edition i.e. 175% of the normal rate of deprecia-
gion should be adopted in the case of type metal also because loss
in quantity of metal that occurs in this press on account of dross evapo-
ration, sweepings etc. is definitely more than that in a press working
-one shift. After applying this principle the depreciation of 904.47 Qls.
allowed during the preceding years is increased to 1582.82 Qls. thereby
reducing the deficit of 737.52 Qls. to 59.16 Qls. Necessary action to
-get the rates of depreciation enhanced on the principles applicable to
plants and machinery is being taken separately,

“S. The ledger balance on 31-3-1969 computed on the basis of en-
hanced ratc of depreciation would thus work out to 4833.92 Qis, and
since the stock taking was done on 4-7-1969, an allowance of 63.45 Qls.
depreciation during thrce months from April to June 1969 computed
at 54% per annum has also to be made, leaving a nominal surplus of
4.29 Qis. Since there is no deficit, the question of fixation of responsi-
bility for the same doss not arise.”

1.99. The Committee trust that the minimom and maximum limits in
‘respect of various categories of stores fixed in 1965 would be suitably revised
early in the light of actual needs since then and that effective control over
‘the procurement of stores would be exercised.

1.100. The Committee do not find enough justification for the overstock-
ing of paper, bin material and stationery continuously over a number of
years at Nilokberi, Gangtok, Koratty and Coimbaiore Presses. They do not

sccumulation of paper in some Presses when it is gencrally in
short supply in the country. Further they feel that 2s work in some other
Presses have suffered for want of paper there should have been a centralised
review of stock position in all the Presses with a view to diverting the surplus
stock held (o the Presses that needed supplies. They wish that such a review
is introducd at least now.

1.101. 1t is clear that there is no effective inventory control and material
mansgement in the Government Presses.  The Committee need hardly stress
n this coniext that there should be a regular verification as also occasional
surprise verification of stock and prompt follow-up action. The result of
reconciliation of the discrepancies brought out in the stock verification at
Nasik, Nilokberi, Faridabad and Minto Road, New Delhi Presses as also the
resalts of reveriication of stock at Coimbatore Press may he reported to the
Committce. The Commitiee would also be interested in knowing the ressons
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Road) Press in July, 1969. On the contrary, to him, there was a
no-innlsupnus:?'usqmu. mcmmm
should satisfy themselves of the correctness of this conclusion after an
independcnt examination of the basis thereof.

Pro forma accounts
Audit Paragraph
1.103. The Presses have not been declared as commercial and regular
forma accounts in the form of Profit and Loss Account and Balance
t are not prepared, Instead, only Stores accounts are maintained. The
consolidated pro forma accounts (i.e. Stores accounts) from 1967-68 on-
wards are awaited (December, 1970).
ub-paragraph 7 of paragraph 74, Report of the Comptrolier and “Auditor
[Sub-paragrap paragrep POrt CGenceal for the year 1969-70]
" 1.103. The Presses have not been declared a commercial and regular
solidated pro forma accounts for the year 1967-68 were received in April,
1971. The Committee wanted to know the reasons for the inordinate d‘c:.lay
in the compilation of these accounts. They also enquired of the position
regarding compilation of the accounts for 1968-69 onwards. The Ministry
explained the position in a note thus :

“The consolidation of the proforma accounts for the yecar 1967-68,
was delayed mainly because of delayed consolidation of pro forma
accounts for the earlier years. For instance, the Audited copy of the
pro forma accounts for the year 1966-67 of the new presses at Coimbatore
and Koratty were received in the office of the Chief Controller of Printing
and Stationery in the month of July, 1969. In respect of new establish-
ments, the pro forma accounts were prepared for the first time and the
ral:ﬂyag: details of capital outlay, rate of depreciation etc., were not readily
available,

Apart from the above, the ledgers of the Government of India Press,
Temple Street, Calcutta, for the year 1967-68 were scized by the S.P.E.
and the staff of that Press had to be deputed to out the relevant
firures at the officc of the S.P.E. It was only after accounts of the
Government of India Press, Temple Street, Calcutta, were ¢
audited and also after the consolidated pro forma accounts of the earlier
year 1966-67 were checked, that the compilation work of the pro forma
accounts of the subsequent year 1967-68 could be taken in hand. All
these factors, therefore, contributed to the delay. The position had also
been explained earlier to Audit.

_ The consolidated pro forma accounts for the year 1968-69 arc held
up for want of an audited copy of the pro forma accounts of the Govern-
ment of India Press, Minto Road, New Delhi. As soon as this is
l‘n;c‘:he:iv.red, the consolidated pro forma accounts will be made available to

* L 4 » » * [ ]

As regards proforma accounts for 1969-70, audited copies of some
of the Presses, including the Minto Road Press, New Dethi, are awalted.
None of the Presses has compicted the accounts for the year 197071
and they have been reminded for early submission of the accounts.™ -

‘ According to the observation issued by the Chicf Auditor to the Chief Controlier
:al mmaﬁimw HW‘?\«MW of Minto Rosd Press.for:
96869 wore, received in the:, offoe. of OCPS i, December 1971 and,  camoldamd
proforma sccounts were prepsred in Febroary 1972, 1 e -
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- 1.105. The Ministry further stated that detailed instructions had been
issued to all the Presses for the expeditious compilation of the proformra
accounts. ‘

. 1,106, The Committee are unhappy about the persistent delay im the
preparation of consolidated proforma accounts (stores accounts) h had
the effect of re the overall stores control ineffective, desire
that the Presses w are not finalising their accounts in time should be
pulled up.

1.107. Now that all the Departments have been declared as “paying”
w.ed. 1st April, 1971, following the recommendations of the Committee, it
is time to consider the question of treating the Presses as commercial units
and preparing regulsr proforma sccounts in the form of manufacturing
account, profit and loss account and balance sheet. The Committee wish to
be informed of the decision taken in this regard.

Procurement of water meters

Audit Paragraph

1.108. For the works “‘construction of 800 tenements-Phase-1 and cons-
truction of 384 tenements Phase-1I” of the subsidised industrial housing
scheme at Okhla, 1184 domestic water meters of size 20 mm (3’) were
procured by the CP.W.D. during October-December 1968 at the tendered
rate of Rs. 228.19 cach against rate contract rate of Rs. 68.00 resulting
in extra expenditure of Rs, 1.90 lakhs.

The rate contracts provide that supply should conform to ISI specifica-
tion but the agreements with the contractors did not mention any such

[Paragraph 41, Report of the Comptroller & Auditor General of India (Civil)
. B o for the year 1969-70)

1.109.

"At tho otset - tho- Secretary, Ministry: of Works and Housing
explained the Sackgrowad in the Soliow""~ words :

igncringﬂ:cfactthlttherewasnmconmforwsupplyc;fml mark
watcr meters at about half the price. That is the point that has been

1.110. The Committec desired to know whether any effort was made to
negotiate with the contractor with a view to effect a corresponding reduction
in payment after it came to be noticed that the rate contract rate of a meter
was only Rs. 68. The witness stated : “. .. .there arc three points which
[\'ouldlikctobringtoyouruoﬁce. The first point is that we made en-
quiries in the local markets twice. At the time of drawing up the estimate,



490

we went over the papers and we found that the Executive Enginecr or who-
ever was it, he has recorded that it was on the basis of market price. Secondly,.
we enquired about how much the contractor has actually paid for the water
meter. The information which we have is that per water meter he paid
Rs. 105 in the local market. The third point that I would like to submt is,
even assuming that we had valued it at Rs, 68 in the estimate, re is.
nothing to show that the total amount which was indicated in the lowest
tender would correspondingly have been lower because he gives only a
specific amount—so many lakhs of rupees.”

1.111. Questioned whether the tender was not an item-wise tender, the
Engineer-in-Chief, C.P.W.D., New Declhi replied : “This was a percentage
tender, that is we give an estimate and the contractor quotes a percentage
above our estimated cost. In this particular case, there were two tenders.
The estimated cost of one tender was Rs. 17.79 lakhs, and the contractor
quoted 18.85 per cent over the estimated cost, taking all the items together.
There were about 96 items in the tender. And thig tender was considered
to be a reasonable tender, and the tendcr is taken as a whole. In the second
tender, the estimated cost was Rs. 37 lakhs, and the contractor quoted 19.35
per cent above and that was the lowest tender. And this 19.35 per cent
was considered to be slightly high, and it was ncgotiated and was brought
to 18.85 per cent in this case also. Whilc considering the reasonableness.
of the tender as a whole, the market rate of various materials like bricks, etc..

were taken.” ‘
1.112. As regards inclusion of a provision in the contract about the
specification of the mwters, the witness informed the Committee that “it was.
mentioned in the agreement that the meters should conform to the IS
ificati It has actually been observed that these water metess.

g conform to ISI ‘sbéciﬁcaﬁon and they bear ISI mark.”

" 1.113. The Committee are somewhat concerned at the lack of r

meter was on
ing as the rate contract price Rs, 68,00 contracior himself
s _stided to kave purchased it at the rate of Rs. 105/-. Beskdes

< Newly-livilt guarters
Audit Paragraph

1,114. The contracts for construction. of 616 quarters (256 Type I, 288
type II, 64 type IIT and 8 type IV quarters) for the staff of Government of
India Press at Santragachi were awarded to three contractors during Decem-
ber 1964 and Junc 1965. Though these quarters were completed in May,
1968, 290 of them werc lying vacant on 3tst March, 1970 resulting in loss
of revenue of Rs. 4.20 lakhs, apart from avoidable annual recurring expendi-
ture on account of house rent allowance paid to the prospective aflottees.

Besides, out of another 14 quarters constructed in the Government of
India Press compound, 6 quarters arc still (March 1970) lying vacant since
their completion. The loss of revenue duc to non-allotment of these quarters
could not be assessed as standard rents of these quarters have vet to be fixed.
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The Ministry stated (December, 1970) that the quarters are lying vacant
as the staff are not willing to take the quarters because of the disadvautages
of the site for communication, market and schools etc.

Paragraph 40, Re of the Comptroller & Auditor General of India
[Paragrap port (Civil) for the year 1969-70.)

1.715. The Committee asked why arrangements were not made to pro-
vide the basic amenities, like communication, market, schools etc.; simul-
tancously with the completion of construction of the quarters. The Secretary,
Ministry of Works and Housing replied that lack of basic amenities was one
of the contributory factors, He : “The main reason why the quarters
were not occupied was this. These quarters were made for the employees
of Government of India Press at Santragachi. The press and the press
buildings were completed after the quarters werc completed, so we could not
move the workers there till the press itself was completed, An attempt was
made to get temporary occupation of these quarters, but since thesc were
away from the central arcas and amenitics were not there, people were mot
willing. Since then the press buildings have been completed and the staff is
being moved. Now the amenities are also there. There is no question of
lack of amenities now. Only a school and a post office will take some time.”

1.116. The Committee wanted to know whether the press has since been
shifted to Santragachi as also the present position regarding occupancy of
the vacant quarters, and the loss of revenue due to their non-occupation, In
a wrilten replyd!:he Ministry stated thatd“the shifting of lheml’ress has start-
cd” As for present position regarding occupancy of the quarters, the
Ministry informed the Committee as follows :

“190 quarters of various types arc lying vacant in the Press Colony,
Santragachi as on 16-12-71. Monthly loss of revenve in r of these
&mrs is Rs, 5,000 approximatcly. In this connection it may be mentioned

at recovery from the allottees under FR 45-A is made at the standard
licence fees or 10% (73% in the casc of those whose emoluments are
helow Rs. 220 including Dearness Pay) of the emoluments of the allottees.”

1.117. The Committee note that aithough the coastruction of staff quarters

at Santragachl was in May, 1968, the Press baildings were cou-
strocted oaly and the shifting of the Press from K; S. Roy Road,
Calcutta to Sentragachi has yet to be completed with the result that a sub-

stantial sumber of quarters remain unoccupled. The Commiitee wish to
stress that there shonid be a better planning in this regard,

1.118. GRANT No. 41—STATIONERY AND PRINTING

. Towal Grant Actual Saving
Group-head Fxpenditure

(In lakhs of rupees)

B Stationery  Stores Pugchases in

Todia
R 650 00 £75 .00 88337 226
R ~<11500

Saving was due to :—
(i) less supply of paper and stationery stores by the mills and
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(ii) less payments claimed by paper mills for paper already supplied.
Large amounts had remained unutil?sfd under tgls group head during
the last four years also, : ‘ '

[Page 81, Appropriation Accounts (Civil), 1969-70]

1.119. The Committee desired to know the circumstances which led to

large savings under the above Group-head during the last five years ended

31st March, 1970. Ia a detailed note, the Ministry explained the position

as follows :

“The circumstances which led to the large savings under the head

B-Stationery Stores-Purchase in India, for the last five years (1965-66 to
1969-70 are enumerated below in details :—

Years Orders Value of  Supplies Value of Final Actual
placed orders effected Supplies  Appropriation expenditure
M.T. Rs. M.T. Rs. Rs. Rs.
1965-66 40,616 68896921 45,864 80633698 83500000 72928930
(—)1300000 _
8,2200000
1966-67 32,886 56429087 30734 §2734376 S8500000 47431688
(—)8500000
50000000
1967-68 31,764 54566108 27,752 471127764 59500000
(—=)7500000 50637099
$2000000

1968-69 36,299 69468300 25176 . 45828270 53500000
(—)3500000 47890226

196070 37029 73442207 26020  S400%018 55000000
T (15769 0 3-670) ¢-)7000000 46562898

A ———— |

48000000

1965-66

The saving during the year 1965-66 were Rs. 92,71,070. The value of
supplics effected during the was Rs, 8,06,33,698 wherecas the actual ex-
penditure was Rs. 7,29,28,930. The difference accounted for the savings
of Rs. 77,04,768 (Rs. 8,06,33,698 minus Rs, 7,29,28,930) indicates that
the Mills did not submit their bills in time. The rest of the savings
were to less jes effected than anticipated in the Final Revised
Estimates for 1965-66. The Final Revised Estimates 1965-66 were based
on the total supplics of 47,733 M.T. (42,433 M.T. actually supplied upto
February, 1966 and 5290 M.T. anticipated for March, 1966) durinp the .
%‘he supplies actually effected during the year were, however, 45,864’0;;.

onnes.
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1966-67 ‘

In the year 1966-67 the savings were of Rs. 25,68,312. The value of
supplies made during the year was Rs. 5,27,34,376 whereas the actusl ex-
penditure was Rs. 4,74,31,688. The entire savings during the year was,
therefore, dus to lesser payments claimed by the Paper Mills against the
supplies already effected.

1967-68

The savings during the year 1967-68 were of Rs, 13,62,901. The value
of supplies of paper effected during the year was Rs. 4,77,27,764. In addi-
tion to this, payment outstanding against previous ycar’s supplies was Rs.
40.00 lakhs approximately. Thus, a total payment of Rs. 517.00 lakhs
approx. was required to be made during the g;;r against the above supplies.
But, the actual expenditure was Rs. 5,06,37,099. It indicates that the Mills
did no;dprefer claims to the extent of lies made. Had the claim been
preferred by the Mills the savings would have been covered fully.

1968-69

In the year 1968-69 the savings were Rs, 21,09,774. The total supplies
anticipated in the Final Reviscd Estimates for 1968-69 were 26,608 M.
Tonnes (23,108 M.T, actually supplied upto February, 1969 and 3,500
M.T. anticipated for March 1969). There was, however, shortfall in sup-
plies and the actual supplies effected dusing the year were 25,176 M.T.
Thus. the entire savings werc due to less supplies by Mills than anticipated.
106070

‘ihe savings during the year 1969-70 were Rs. 14,37,102. Actual sup-
plies effected during the year were 28,020 M. Tonnes valued at Rs.
540,05,018. Against this, the actual expenditure was Rs, 4.65,62,898. This
indicates that less payments were claimed by the Paper Mills.

h;’thls cob:;nectionaietdis stated thfa in framing the budget estimates urade;
‘B. 1-Paper’ the estimated tonnage of India madc paper is generally required
to be based on the allocation of the previous yg;r Supplies anticipated
during the previous year are also kept in view. is is revised at quarterly
mtervads etc. on the basis of the payments expected to be made by the Pay
and Accounts Officers against bill w%ich the Paper Mills are likely to submit
for supplies to be made by these nvills against supply orders isswed by
G.1S.0,, Calcutts. Despite all precautions, it is possible to make a rough
cstimate only of these payments and much depends upon the mance
of the Mills themselves in effecting supply of papers submitting
their bill in time. 1t is, therefore, not yncommon that there may be somc
variation between the budget estimates and the actual expenditure incurred
as disclosed at the close of the financial year due to circumstances over which
Printing and Stationery Department is unable to exercise control.

B. 2—Other Srores

Year Vajue of Final Actual
orders appropriation Fxpenditure

p(acu&
1 2 3 4
‘ Rs. ~ Rs.
O 1,78.93.471 1.:(3.00.0((‘[;; 1,32,60,443
{1300
CT1.33.00,000

¢ 1271882
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t 2 3 4

1966-67 . . . . . . 18877296 1,06,00,000 :
: (—)  17,89,700 97,31,652

98,10,300

1967-68 . . . . . . 2,06,53,644 1,35,00,000
e e e 1,10,19,846
1,35.00,000 ‘

1963-69 . . X . . . 2,12,95,902 1,50,00,000
(--)  40,00,000 1,07,31,576

1,10,00,000

1969-70 . . . . . . 2,23,16,166 1,40,00,000
(-) 4500000 86,608,674

©95,80,000

1965-66

There was a saving of Rs. 39,557 during the year 1965-66. This was
due to shortfall in expenditure at New Delhi Circle. Had the surplus amount
been reported to the Pay and Accounts Officer, Calcutta, this saving would
have been utilised at Calcutta who had sufficient bills in hand to make pay-
ment of this small amount.

1966-67

In the year 1966-67 the savings were Rs. 78,648, This was mainly duc
to less expenditure booked at New Delhi Circle against the allocation of
funds to it. Had the unspent amount been transferred to the Pay and
Accounts Officers, Calcutta by the Pay and Accounts Officer, New Delhj, in
time, the savings would have been utilised at Calcutta Circle and there would
have been no savings at all,

1967-68

The savings of Rs. 24,80,154 in the year 1967-68 were mainly due 1o
less supplics made by the suppliers than anticipated.

1968-69

The savings of Rs. 2,68,424 in the year 1968-69 were mainly due t»
less payments claimed by Contractors than anticipated,

1969-70

The savings of Rs. 8,31,326 arc due to less payments claimed by the
suppliers and also due to the fact that payments for miscellancous Stationen
Stores supplied to paying departments direct by firms are not being initialis
debited under this officc hcad of account “B. 2-Other Stores” by the Pu
and Accounts Officer, Calcutta who is raising the debit on account of the
cost of miscellancous Stationery Stores supplied to the paying indentors
direct against their head of account. According to the data available in this
office, the total value of supplies effected during 1969-70 in respect of mis-
cellancous stationery stores exceeded one crore whercas the expendi'
ture booked by the Pay and Accounts er, Calcutta was to the extent f
Rs. 86,68,674 only.
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As already stated under the sub-head ‘B. 1-Paper’ it would be observed
that under this sub-head also the savings were dve to circumstances over
which the Stationery and Printing Department had no control. The savings
became considerable from the year 1967-68 i.e. the year of introduction of
centraliscd system of payment. The matter has already been taken up with
the Pay and Accounts Officer, Calcutta.

1.120. The Committee understand that considerable sav occurred
under the head “B. Stationery stores—Purchases in India” after introduc-

tion of centralised system of payment in the year 1967-68, They wcorﬂ:?y
wish that shortcomings, if any, In the system should be remedied and effective

budgetary control ensured.

NeEw DELHI, ERA SEZHIYAN,

April, 20, 1972, Chairman,
Chaifra 31, 1894 (S). Public Accownts Committee.




APPENBIX

Summary of Main Conclusions/Recommexdations

Sl. Para Ministry/Deptt.
No. ‘No. concerned

Conclusions/Recommendations

1

2

3

4

I

1.1

1.13

1.14

Ministry of
and Housing

Works

The Committee find that as against the Fourth
Plan allocation of Rs. 800 lakhs the expenditure in-
curred during the first two years of the Plan period
was only Rs. 150-80 lakhs representing 18-85%(.
Further there has been heavy shortfall in expenditure
against the Planning Commission’s allocation during
the year 1969-70, expenditure being Rs. 55-38 lakhs
against the allocation of Rs. 122 -31 lakhs (Rs. 13672
lakhs according 1o Audit). The Commintec would,
therefore, like to know the reasoas for the slow pro-
gress in implementation of Plan schemes. They,
however, hope that the departmental machinery would
be geared up to reach the Plan targets by having a
schemewise control in the remaining years so that the
printing capacity may be augmented by the end of the
Plan as expected.

The Committec were informed that even with the
seiting up of new presses and expansion of the cxist-
ing ones during the Fourth Plan period the Govern-
ment of India Presses would not be in a position to
meet the printing requirements fully. The Committee
have dealt with the question of improving the per-
formance of the Presses in the following section of this
Report.  In order 1o have an optimum utilisation of
the existing capacity, the Committee would alse like
to urge Government to consider the possibility of
introducing additional shift in all the Presses ensuring
availability of sufficient traincd operators.

The existing Hindi printing capacity is only 275
pages per day which appears to be far 100 inadequate.
it is surprising that Government are unable 1o assess
the guantum of work of Hindi printing as the inden-
tors are stated to be not in a position 1o furnish the
relevant statistics. ln the absence of such an Asscss-
ment the contemplated additional capacity of 375
pages per day was being done on an ad-hoc basis.
The Committee desire that the difficulties explained
in this regard should be looked into and a realistic
assessment made of the requirements for printing in
Hindi so that printing facilities can be augmented
accordingly and in time.

The Committee note that following the recommen-
dations of the Estimates Commiitee, steps are being

46
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4

5.

1.15

116

1.17

1.48

Ministry of Works
and Housing

Do.

taken to off-load non-Parliamentary items of work
from the Minto Road Press to enable it to tackle the
Parliamentary jobs more effectively. However, the
Committee would like to be informed of the target
date fixed to achieve this objective. The Committee
desire that dependence on outside Government Presses
and private presscs to get Parliamentary jobs (includ-
ing Parliamentary debates) printed should be eliminat-
ed as early as possible. They are, however, concern-
ed to learn that even with the addition of the Repro-
graphic Unit at the Minto Road Press the Hindi
capacity falls short of requirement by 20,000 pages in
royal octavo. The Commitiee hope that the Hindi
capacity of the three Government of India Presses in
the Delhi complex would be suitably augmented
before long.

At present serious delays do occur in printing of
Partiamentary Committee Reports and it is not un-
common that they arc presented in cyclostyled form.
It is disturbing to the Committce that Government
have not ruled out “*somic delay™ in future also. The
Committee need hardly siress that all Parliamentary
work should be underiaken on a priority basis by
making provision for the optimum demand. Any
surplus capacity in the Press during lean periods may
be made available for Government work.

The Commitice find that the debates 1n Lok Sabhu
and Rajya Sabha (Original and Translated version)
are being got printed from outside presses. The
printing of orginal version and translated version of
debates takes one and a half months on an average.
The Commitice undersiand that some years ago when
the Parliamentary Debates were being printed in
Goavernment of India Press, Minto Road, New Delhi.
the Debates used to be printed within 1en days. The
Committee are confident that if the capacity in Minto
Road Press is used exclusively for parliamentary work,
as it s meant to, it should be  possible to print the
debates within wen days and with experience and effort
bring them out within a week or less in the interest
of giving wider publicity 1o authentic version  of
debates.

The Committee attach importance to the abovr
recommendations and would like v know  with
three months from Goveroment Concreic measurc
taken in implememtation and reabisation of these
objectives.

There has been 3 progressise decline in the
actual  outturn of the Calcunn (Temple  Strect)
and the Santragachi Presses during the three years
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4

9.

10.

1.49 Ministry of Works

1.50

and Housing

ended 31st March, 1971, the outturn in terms of im-
pressions in crores being 9 20, 8 -62 & 738 and 13 +93,
11-05 & 810 respectively. Further as at the end of
July, 1971, jobs numbering 168 and 248 respectively
were in arrears over & period of one year and above
in these Presses. The Committee would like to know
the reasons for the deterioration in the performance
of these Presses and the steps taken to improve the
position.

Of the 13 Presses excluding New Delhi (Ring Road)
Press, the actual output of New Dethi (Minto Road),
Nasik Road, Santragachi and Coimbatore Presses was
comparatively far below the annual printing capacity
assessed by the Technical Officers of the Department
in March, 1968. As against the tentative capacity in
terms of impressions in crores of 15 -35, 20-60, 25-07
and B ‘14, the output during 1970-71 was 3 -10, 13 -78,
810 and 3-69 respectively. As many as 436 jobs
(741 according to Audit) were in arrears over a period
of one year and above as on 30th July, 1971 at the
Nasik Press alone. The Commitice further find that
a printing machine remained idle at New Dethi (Minto
Road) Press since September, 1966 due to mechanical
defect and another machine remained idle at Santra-
gachi since October, 1968 due 10 electrical defects. All
these go to show that there has not been effective con-
trol over the working of these Presses with a view to
ensuring optimum utilisation of the installed capacity.
The Committec note that the Managers of these four
Presses have been asked “10 take steps to  reduce
stoppages and to raise productivity”. The sieps taken
and the improvement effected thereby may be reported
1o the Committce. The Commitice further suggest
that Government should study the position in depth
in respect of each of these Presses.  They should bring
out a white paper giving the factual position, the
remedial measures taken and the waich that is being
exercised at the headquarters to see that the (argeted
production is achieved in these Presses.

The Commiittee are in particular concerned about
the poor performance of the Minto Road Press. the
outturn of which was a mere 209 of the capacity as
assessed by the Technical Officers of the Department.
They see no reason why with concerted efforts it shouid
not be possible to reach the capacity and would like
to stress that the shortcomings of the Press should be
attended 10 on 1op priority basis. Situated as it is
in New Delhi at a short distance from the headquarters
it would well act as a model for other Government of
India Presses to emulate,
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3

4

1.

12.

13,

14.

15

16.

1.51

1.52

1.54

1.55

1.56

Ministry of Works

and Housing

Do.

The Committec desire that pending formulation of
a “uniform and more scientific basis” for the assess-
ment of capacity of the Presses, the capacity of the New
Delhi (Ring Road) .Press should also be faid down
tentatively to have some comparison with the actual
output.

The Committee do not think that there exists an
effective control over arrears of jobs. In ali, jobs
aggregating 2819 remained in arrears over a period
of one year and above as on 30th July, 1971. Although
some reasons have been given in general, the Committee
desire that the position should be examined in each
Press and appropriate remedial measures taken to
ensure that jobs are executed promptly.

1t is regrettable that a number of machines in the
various Presses [Aligarh, New Delhi (Minto Road),
Gangtok, New Dethi (Rashtrapati Bhavan), Santra-
gachi ] are remaining idle over a number of years
due to some defect or other affecting the output. The
Committee hope that these machines would be got re-
paired without further loss of time.

The Committee note that a committee appointed
by Government in 1959 to go into the question of im-
provement in quality and economy in production in the
Government  Presses rccommended immediate aug-
mentation of mechanical branches in all the Presses
and the reconstitution of them into self-contained
electrical-cum-mechanical units where it should be
possible to carry out all repairs except those which
required specialised engineering assistance. This
recommendation made in the context of the need “to
reduce stoppage of machines to the absolute minimum®
is stated to be still under consideration of Government.
The Committee would urge Government to come to
an carly decision in this regard as admittedly there is
a need to have sufficient expertise built up within the
Department.

The Committee learn that shortage of paper has
resulted in a large number of jobs being delayed and
in lowering of outturn. The matter requires to be
tackied at Government level. The Committee have
dealt with this gencral question in their 38th Report.

Another factor which scriously affects the output
of the Presses is want of operatives.  The loss of pro-
duction due to this"was as*high as’'15-8?%; at Faridabad
Press. Besides delay in getting the necessary sanction
10 the posts, there appeared to have been difficulty in
getting irained men especially for Hindi jobs. The
Committee hope that the Department would make
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17.

19,

1.57

164

Ministry of Works
and Housing

Do.

adequate arrangements for training operatives well
in time to meet anticipated requirements. Special
attention should be given to training Hindi operatives
in view of the considerable expansion of capacity of
Rindi printing contemplated during the Fourth Plan
and the difficulties being experienced in getting Hmdl
operatives for the existing requirements.

From the foregoing the Committee are convinced
that there is need for a critical review of the working
of the Presses periodically at Government Jevel at
mectings to be attended by Managers of all the Presses
so that the factors that inhibit the production may come
to light in time and appropriate remcdial measures
taken in a coordinated manner. The Committee feel
that things would improve only if accountability for
producing results and achieving targets is enforced
at all levels and the organisation becomes responsive
and  result oricnted. There should be a task force
at headqguarters to identify and attend to the short-
comings of each of the Presses.

It is a sad commentary on the working of the De-
partment that the installed capacity of the Presses on
a uniform and scientific basis has not as yet been as-
sessed. A productivity cell for this purpose was set
up only in September, 1970, The Committee expect
that this task would be completed carly. The Commit-
tee also desire that detsiled studies of all the Presses
undertaken through the National Productivity Coun-
cit should be completed as per a time-bound programme
and prompt follow-up action taken to enhance pro-
ductivity. In the meanwhile the progress of imple-
mentation of the recommendations of the Council in
respect of Faridabad Press and the results thereol may
be intimated to them.

The Committee regret 1o find that while the Presses
are unable 1o meet the printing requisements of Govern-
mentan full and in time, jobs are executed far in exoess
of requirements due 10 Juck of coordination between
the Indenting Departments and the Chief Controller
of Printing  and Stationery.  Although the Ministn
has explained that “at this stage it has not been possibic
o fix the responsibility” for the overprinting of regist-
ers by the Coimbatore Press, the Committee fail o
understand how the matter was not gone into when the
excess  supply wiay brought to the notice of the Pres,
by the indentor in December, 1965, T he Commitiee
would, therefore, like 10 have an explanation for the
lapse.
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20.

2.
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1.65

1.74

1.75

1.76

1.82

Ministry of Works
and Housing

Do.

The Committe¢ arc not aware of the circumstances
under which excess supplies of 39,950 registers (form
CGC-4) valued at Rs. 095 lakh accumulated in the
Press and could not be disposed of ull September, 1970.
The Committec may also be apprised of the action taken
in the matter and the disposal of these registers.

The Committee deplore the delay in commissioning
the Press at Ring Road, New Delhi. The Press which
was scheduled to be commissioned by September, 1967
went into nucleus  production only on 15th April,
1969. The construction of the Press building which
was to be completed by May. 1966 is yet to be complet-
cd.  The Committec desire that the delay and lack of
coordination at the various stages of construction of
the building should be investigated and appropriate
action taken.

The Committee aiso regret the delay in placing
orders for spare parts ctc. required for the instaliation
of linomachines transferred from Minto Road Press.
Major part of the defay is attributed to the delay in
getting the DGTD's clearance and the foreign exchange
sanction revalidated by the indentor. The Committee
would like the procedural bottlenccks, if any, and the
slackness in taking action by the officials concerned
to be examined.

As regards delay in placing orders for mono-machi-
nes, the Committee were informed  that  the indent
did not bear anv priority marking and that in the
absence thereof it had to be dealt with as an ordinary
indent. It passes the comprchension of the Commit-
tee  as 1o how when mono metals for these machines
were procured already on priority hasis and remained
unused, urgency was not attached 1o the purchase of
the machines. They, therefore, wish that responsi-
bility for the lapse should be fixed.

The Committee are inclined to take a scrious view
of the delays at various stages in commissioning the
copper and nickel facing plant.  That the plant which
was procured in the vear 1957 for instalfation at the
Temple Street, Calcutta Press was finally installed
and commissioned at Santragachi 10 1971 after a lapse
of 13 vears, can hardly do anv credit to the Depart-
ment The delay in commissioning was partly expla-
ined as due to non-availahitity of DC power at San-
tragachi although the Chief Conteoller of Printing and
Stationery admitted when he tendered evidence before
the Committoe that it wias not necessary to wait for the




52

4

25.

27.

28

1.83  Ministry of Works

L8s

1.89

1.90

19

and Housing

DC power and that a convertor would have done the
work. The Committee would suggest a comprehen-
sive investigation into the delays that occurred in this
case which would serve as a lesson for the future,

It took over two years to commission the IBM-
cum-offset Duplicating Machines acquired at a cost of
Rs. 4-46 lakhs for printing Hindi jobs relating to
Parliament at the Minto Road Press, New Defhi. Such
delays viewed in the context of the inadequacy of the
existing capacity for Hindi printing assume serious-
ness. The Committee do not appreciate the lack of
synchronisation of the purchase of these machines
and the IBM typewriters without which the machines
could not be commissioned. They asccordingly hope
that Government would find out as to what was
wrong with the initial purchase proposal and take
appropriate action.

The Committee find that the reports of the Cost
Study Teamand the National Productivity Council
became available more or less at the same time in 1969
and that after examining the reports it was decided
to accept the method suggested by the latter who also
dealt with the problems of job costing, production
planning. control, norms of output and classi-
fication of expenditure under different production
centers. The Committee do not think it was necessary
toentrust similar tasks to two different specialists,
They, however hope that a well-defined costing
system would be introduced in the Presses without
further delay.

It is also necessary to forthwith change over to
commercial system of accounts which would make
it possible to find out the returns of the Presses as
compared with the investments made. This alone
could establish the degree of efficiency of the Preases,
besides bringing in the desirable financial discipline
in their working. In this connection the Committee
would suggest that the asdstance of an expert on fin-
ance and accounts should be available to the Depart-
ment as a whole and if considered necessary, 1o each
Press.

The Committee would also fike to suggest that each
Press should bring out performance budget in addi-
tion to the one for the Department as a whole 5o as
1o underscore the nced for achicving and enforcing
accountability better,

The Committee trust that the minimum and maxi-
mum limits in respect of various categories of stores
fixed in 1965 would be suitably revised carly in the
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light of actual needs since then and that effective
control over the procurement of stores would be
exercised,

The Commitiee do not find enough justification for
the overstocking of paper, binding material and sta-
tionery continuously over 2 number of years at Nilo-
kheri, Gangtok, Koratty and Coimbatore Presses.
They do not appreciate accumulation of paper in some
Presscs when it is generally in short supply in the
country. Further they feel that as work in some other
Presscs have suffered for want of paper there should
have been a centralised review of stock position in all
the Presses with a view to diverting the surplus stock
held to the Presses that nceded supplics. They wish
that such a review is introduced at least now.

It is clear that there is no cffective inventory con-
trol and material management in the Government
Presses.  The Committec need hardly stress in this
context that there should be a regular verification as
also occasional surprise verification of stock and
prompt follow-up action. The result of reconcilia-
tion of the discrepancies brought out in the stock
verification at Nasik, Ntlokheri, Faridabad and Minto
Road, New Delht Presses as also the results of reverifi-
cation of stock at Coimbatore Press may be reported
to the Committee. The Committee would also be
interested in knowing the reasens for not conducting
any physical verification for over 17 years since 1954
at the Temple Street, Calcutta Press.

The Committee note the view of the Controller
of Printing that there was in fact no deficit of 101626
quintal of type metal valued at Rs. 4 -7 lakhs as brought
out in the surprise verification done at New Delhu
(Minto Road) Press in July, 1969. On the contrary,
according to him, there was a nominal surplus of
4-29 quintals. The Committee desire that Govern-
ment should satisfy themselves of the correctness of
this conclusion after an independent examination of
the basis thereof.

The Committee are unhappy about the persistent
delay in the preparation of consolidated proforma
accounts (stores accounts) which had the effect of
rendering the overall stores control ineffective.  They
desire that the Presses which are not finalising their
accounts in time should be pulled up.

Now that all the Departments have been  declared
as “paying” w.e.f. st April, 1971 following the re-
commendations of the Committee, it is time to con-
sider the question of treating the Presses as commer-
cial units und preparing regular proforma accounts in
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35. 1.113 Ministry of Works
and Housing
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the form of manufacturing account, profit and loss
account and balance sheet. The Committee wish
to be informed of the decision taken in this regard,

The Committee are somewhat concerned at the lack
of proper care in preparing the estimates in this case
which led to the unintended inflation of the price of
water meters, That the estimated price of Rs. 192
per meter was on the basis of the then prevailing mar-
ket price is hardly convincing as the rate contract
price was only Rs. 68 -00 and the contractor himself
is stated to have purchased it locally at the rate of Rs.
105/-. Besides investigation of  the patently inflated
estimate in this regard, the Committee would suggest
that in future estimate for the various items of work
tendered for should be based on the current rate/
running contracts wherever applicable.

The Committee note that although the construc-
tion of stafl quarters at Santragachi was completed in
May, 1968, the Press buildings were consiructed only
subsequently and the shifting of the Press from K.S.
Roy Road, Calcutta to Santragachi has yet to be com-
plcted with the result that a substantial number of
quarters remain unoccupicd. The Committee wish
to stress that there should be a better plunning in this
regurd.

The Committee  understand  that  copsiderabie
savings occurred under the head B, Stationery storese.
Purchases in India’ after the mtroduction of centralis-
cd system of payment in the year 1967-68. They ac-
cordingly wish that shortcomings, if any, in the system
should be remedied and ceffective budgetary control
ensured.

127L8S{12—GIPF.






